223 Re. Demonatrarion by S. Y.
Sewak Samaj

MR. SPEAKER :
come to the Parliament.

You want them to

SHR1 S. M. BANERJEE : There is
Sectlon 144 which prevents them from
cominog near Parllament House. 1 can
assure you that this delegation of unem-
ployed youth will be led by responsible
persons and not by Naga sanyasis, and so
oo. There should be no ban and the ban
should be lifted. It is no use arresting the
unemployed youth. I request the hon.
Prime Minister, through you, to say
something.

MR. SPEAKER :
Kabir was speaking. [ think we may allow
ooe hour more for this. The Prime
Minister will reply at 3-30 P.M. One more
party, Marxist party, has not spoken.

Shri Humayuan

SHRI BAL RAJ MADHOK (South

Delhi) 1 There Is some time left for our
party.
MR. SPEAKER : 4 more minutes left,

1 will add one more minute to it and give
it 1o you. 1 will pot stinge or deny that
for you. 1 want to give some chance to
independents who have not spoken, if they
are here. Since we will adjourn for 3
months, those who have not spoken may
be glven a chance, I thought. Some Con-
g'ess Members also, 2 or 3 of them may
speak. The points raised by Shri Dwivedy,
Shri Nath Pai and Shri Banerjee will
certainly be replied to by the Prime Minis-
ter in her speech when she speaks on this.
Upemployment is a bigger problem, a wider
guestion. Naturally. 1 dom't think she
should make a speech now and against at
330 P.M.

SHRI SURENDRANATH DWIVEDY :
Some delegation met her.

SHRI PILOO MODY (Godhra) : Plan-
ning s responsible for this unemployment.

MR. SPEAKER :
those details.

ahe will give all

SHRI HEM BARUA (Mangaldai) :
What about the point raised by Shri 8. M.
Banerjee 7 You bave imposed ban round
abopt Parlfamept Housg.
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SHRI S. M. BANERJEE : Let her
speak on the unemployment situation.
About Section 144 also, | want to know.
The ban shou!d be lifted. It Is impossible
for any one to come here.

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINISTER
OF PLANNING (SHRIMATI INDIRA
GANDHI) : 1 shall refer to the question
of unemployment when I speak this afier-
poon. It is true that | met representatives
of the Samajvadi Yauvk Sabba. They
have given me a memorandum. Now, some
of those points are made earlier also. 1
assured that that all of us are equally
concerned with the very grave unemploy-
ment situation in the country, and every
effort is being made to see in what way we
can help in this situation. It is obvious
that the problem cannot be solved
immediately but we will centainly give
consideration to the points which they have
raised and which also other Member of the
House have also raised.

12.39 hrs.

MOTION RE : FOURTH FIVE YEAR
PLAN—DRAFT—Contd

MR. SPEAKER : Shri Humayun Kabir
will continue his speech.

SHRI HUMAYUN KABIR (Basirbat) :
Specking on the last occasion, 1 referred
to the present situation in the country and
said that the situation is due not so much
to faults of individuals as to certain wrong
policies pursued by the Government ; and
in my view, the basic mistake of the three
Plans has been the inadequate attemtion
paid to the problem of unemployment. We
have increased agricultural production
almost twofold in the course of the last 18
or 19 years,

We have increased industrial production
almost seven or eight-fold in the course of
the last 18 years, but simultaneously we
bave increased unemployment at an alarm-
ing rate. The First Plan provided for an
increase of unemployment of three millions;
the Second Plan provided for an increase
of unemployment of four millions and the
Third Plan provided for an jncrease of
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upemployment of eight milliions ; bot
that actually became ten millions so that
as a result of these three Plans, there has
been an increase of almost twenty millions
of unemployed in the country.

Io the amendment I have moved, 1 have
said that these Plans have overlooked one
of the major Directives in our Constitution.
There is inadequate attention to Article 39
of the Coustitution which lays down that
every slogle citizen of India must be pro-
vided with the opportunity of earning his
or her livelihood through honest labour.
This provision of employment has not been
met in the Plans.

1 think many of the difficulties which
we face in the country today are due to
this failure. Today, we hear about conflicts,
group conflicts based on language, group
conflicts based on religion. Ultimately all
these are due primarily to the economic
factor, to the lack of opportunities. In a
community where opportunities are adequate
and where every man has a way of utilising
his energies in creative employment and
finding means of subsistence for himself and
his family. these kinds of cooflicts do not
occur.

12.41 hrs.
[Mr. Deputy-Speaker in the Chair)

If only we could provide employment
for everyone, many of these conflicts and
clashes will disappear. [ am reminded of
some-thing which | said to the Bengal
Legislative Council, almost 30 years ago,
jm 1938. 1 said that the then communal
situation In India could be compared with
twenty hungry tigers in a circus which are
given two pieces of bones and asked to
keep peace among themselves. If instead
of two pieces of bones, you throw twenty
twenty bones, even then there will be some
clashes, some grumbling, but on the whole
there will be peace- This, I think, is the
prime defect of the Fourth Plan Draft
as it bas been presented to us like also the
sarlier Plans. I will try to indicate why
this Is so.

There are three major reasons for
growiog unemployment in India. Flrstly,
ft is under concentration om heavy
industries. We have, to the detriment of
almost every other sector of economic life,
gmphasised the heavy industries sector.
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That is why we find that in spite of the
great set-back of 1966-1968 and the crime
of devaluation—I regard devaluation
nothing less than a crime against the Indian
people—tbe industrial production in 1968-
69 was 155 on the basis of 100 as base for
1960-61. In spite of these great set-backs.
there was this substantial increase in heavy
industries in these eight years when there
was no corresponding increase in other
sectors. In fact there was a definite set-
back in almost all other sections of the
national economy.

The second reason for growing unem-
ployment is our wrong fiscal policies. This
fiscal policy bas two aspects. Onpe is
increasing the cost of production on
account of imposts, subsidv, excise and
costoms which bhave pushed our cost of
production to a level where we produce
things at two or three times the landed
cost of the same commodity imported from
abroad. Take the case of steel. Japan
imports many raw materials from us, they
take scrap iron from us and they take ore
from us, but the landed cost of their steel
is balf the production cost of steel in
India. Similarly with sugar and almost
every other thing. These wrong fiscal
policies have pushed vp our cost of pro-
duction. We then add further indignity
and injury to our own consumers by giviog
subsidies in order to make these very
commodities avalable at international prices
to the foreign buyer. We have, Sir, a truly
wonderful situation. We spend one hundred
crores of forelgn exchange to import
superior quality cotton in order to earn
Ras. 80 crores by the export of cotton textiles.
I do not think there is any other country
io the world where they have this kind of
wouderful fiscal policy. Similarly, we
spend Rs. 22 crores on subsidy in order to
earn Rs. 7 crores of foreign exchange by
the export of sugar.

These are only some of the glaring
examples. It is true that we have been
told that exports kave increased, We have
been told that they have increased in the
last two or three years, but here also the
figures are deceptive. At the present prices,
the total exports in 1960-61 were Rs. 1000
crores, and today, in 1967-68, the latest
figures available indicate tbat this was
Rs. 1200 crores : in other words an increase
of about Rs. 200 crores in the course of
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[Skri Humayun Kabir)

about eight years.: But this is ‘again due
to the heavy subsidies which 1 have
mentioned and of which I have givem you
two glaring examples. ' 'The -samie thiog
applies in+almost every other field of export.

The position is truly alarming. The
annual trade deficit was Rs. 54 crores a
year before planniog started. Duriog the
Second Plan, the annual deficit was Rs. 400
crores. During the Third Plan it was Rs. 600
crores. When we did not have a five-year
plan after 1966, we had only unnual plans
but in 1967-68. It was a trade deficit of
Rs. 750 crores. This is 1bhe picture as it
was in the past and as it is today,

Thizrdly there is too much interference
by Govermment, in addition to wrong
fiscal policies and undue concentration on
beavy industries to the detriment of agro-
{ndustries and to the detriment of agricul-
ture. We find, 1 am sorry to say, no

" indication of any change in the new Plan.
I shall give you only one or two figures to
show that there is really no change in the
Fourth Plan. in spite of certain brave words
used by the planners. At page 27 of the
‘Draft Plap, the planners themselves admit :

" “While contiouing with effort in
intensive irrigated agriculture and basic
modern industry, it proposes to pay
speciul attention to certain fields of

productive  activity, particularly in -
agriculture and related primary produoc- -
tion which have been relatively
peglected.”.

In other words, the Planning Commis-

- slon admits that agriculture has formerly’
been neglected. And what is the position

that we find in the provision today 7 We

find that in beavy . industries, there is an’

appereot reduction of about one per cent.
. but if we take iransport and communication
along with heavy industiries—and the two
go together —we find that in the Third
‘Plan, the combiped provision was 41 4 per
cent, while it is 42 per cent in the Fourth
. -Mr
atdeorease; * This certainly is not a sign of
“shiftiogemphasis. On the other hand, in

In other words, an increase and not ~
+joerease' but- the overall prodoctivity--has

72,1969 ' Foaw Plon (M) ons

Simftarly; the-provision fer-agricultare is
apparent little more in the Fourth Plan. It is

~ ‘15.6 per cent in the Fourth Plan as sguinst

14 per cent in the Third ' Plan? But if we
take irrigation and - fload . control -‘which go
with agricoiture;~ we find asgaia-> the
some story. The: combined : provision In
the Third Plan was 203 per.cent-while it
is 19.9 pet cent in the Fourth Plan.- There-
fore, in agricuiture, there has been a #urther
reduction.

This negiect has been reflected in the
very slow results in progress of ‘agriculture.
| would say that increase of productivity in
agriculture has been:frighteningly slow. We
have been told about the ~gresn revolation,
about the Intensive Agricaltural Develop-
ment Programme or 1. A. D. P. But:b am
very sarry to say that the revelution:.exists
very largely in the heads of:those:who
speak about it ..

SHRI PILOO MODY - {Godhra) i3 in
the .green heads.

SHRI HUMAYUN KABIR nzand
not in the actual world. It is omdyin a
dreamland and not in the green land of as
our country.

if o take the>vosts;  the costs of agri-
culture in I.A.D.P. areas are about 75 per
cent more than for traditional farming, and
the cost of ttaditional -farming itself has
{mereased by more * thanm 50 per cent during

- the last eight'years.- But the “productivity,
‘2even o the I.ATD.P. areas has not inceras-
ed in a codmensurate way. -f we -take
the total productivity, id 1967-68 -it was
only about ¥0 percent-smore thmn fur1960-
61 and was mctually less - than that in $964-
657 This is an “aspect'-'which I #hiok- the
- Prime Mimister and- the ' othier Members of
- thte - Planning < Commission should- take
- ‘partieulsr note ofl'"'Why s ‘it that-there
- hws been a decrease in the productivity' per
~acre ' from' ¥964-65 7 It is true ‘that in
certain velected: ureas: - there - bws been an

not increased more than 10 percemt in

+ the case of village and smail-scale industries "= ©ight ornine years and bas actually decreased

we find that' thee meagre provision of 4.1
per cent ia the Third Plan has been reduced

.- sinde 1964-65.
“+ Even more alerming is the fact that of

further to 3 1 per cent in the Fourth Plan. ' the ‘toial arca ‘wader foodgraios #t this

This also shows that there is ceatinulog
- moglect of agro-industrics.

“country—5/Tth is under kbarif. “HTth is
' ‘ynder 1abl,'and Jf7th |5 ‘under pulsed-—ip
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the 5/7th which is under kharif cereals, the
totak produciion has not tocreased. by more-
than 10 per cent in spite of heavy iovest-
ments. Thodgh there has been increase
in foed production,. we are still faced with
a very serious situation. Food prodection
has almost doubled, but this is due to
increese ip area. In India, the emphasis
should- be increased production not through
increase of area but by increase. of produc-
tion per acre.

I think that the policy of mechanising
agricultuse is emtirely mistaken. .Govero-
ment are pursuing. a wrong policy which
will place heavier burdens on this country ;
it will not only place heavier economie -
burdens but it will create a situation where
there will be social explosion by ereating
largerscale in employmeot-in the country-:
side.

I will come back to that in a mioute.
I will just refer for a second to the question
of price. At 1952-53 prices. the wholesale
price index of foodgrains In 1960-61 was
only 102. In other words, in roughly about
7 or 8 years, the increase had been by 2%.
In 1966-67, the index went up to 220.
Today also it is over 200.  Therefore, there
has been a sharp increase since 1960-61. In
spite of the increased production and
remeval of controls, prices have npot fallen
maisy -because—of tbe wrong policies—
food zones, restrictions on movements—
which did not allow prices to find their
pormal level.

Anotbar sxample of the neglect of the .
rural sector and evidence that Government
has not changed its policy is seen from
the fact thatr vut of Rs, 2,000 crores pro-
vided for power, only Rs. 150 crores bave
been earmarked for rural electrification. 1f
we want gapicd agriculioral development,
if we want more. agro-indusiries, then we ..
must provide more for rural power.

Now 1 come to the last part of my
speech— my ssggestion' of remedies. - |
think the situation is bad. but mot yet
incurable, if only Goverament will change
some of itz policies. In the substitute
motigs. 1 have. moved, |- have indicated
some of the lines on which .these. policies
should change.

The greatest -emphasis must- be on
emplaymost. ;.. Unless. «wous can: providens
employment to people who are willing and
able 40-work, there-will ‘be mo peace in this

VAISAKHAN, BB913(SAKA)
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countrv. You caonot maintain law and
order by the police alone. When millions
of young men and women, many of them
educated, do pot have employment, homi-
lies are oot going to work, regulations are
not going to do much good. T am there-
fore, frightened by the policy of Gowvern-
ment in introducing mechanisation into
agriculture on a fairly large scale. I am
also surprised at the conduct of some of
the so-called progressive parties who are
fighting against automation where only
2,000 people may be thrown out of employ-
ment. It is a doubtful proposition ; it may
or may not materialise ; even if it does
happen, only 2,000 people may be thrown
out of employment in the whole of India.
Even when it has been said that alternative
employment will be found for them, they -
agitate. But there is no agitation against
the import of & very large oumber of trac-
tors from all sorts of countries in the

world, 25,000 tractors from the Sovies
Union alope...
MR. DEPUTY-SPEAKER : Please

conclode.

SHRI HUMAYUN KABIR I am

' concluding. I am suggesting the remedies.

If we develop agriculture and agro-
industries on the basis of small proprietary
farms, and if we take up an intensive pro-
gramme of rural electrification, rural road
constructian and rural housing, these are
the three things which can provide employ=
ment to milllons durling the period of
construction, and when the coonstruction is
over to thousands in their maintenance.
By electrification, we can convert almost
every peasant home into a kind of miniature
factory so that on the basis of the family
unit itself, we can have small agro-industries
which will largely solve the probiem of
unemployment In this country.

Then there must be a change in the
policy with greater empbasis on
development of the ioternal market. I am
not against exports. Everybody wants

. exports, but exports. should not be based
. only on subsidy.

We should develop our
own exports in the same way as the US.A.
or the U.S.S.R. did. Buy first developing
a vast internal market, the unit of produc-

. tion because large and the cost of produc

tion was cut down, with the result that they
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are today able o compete obn equal terms
in the international market.

There should be far less inteiference by
Government in every aspact of economic
life, except only in those s'rategic sectors
required for pational defence.

There should, therefore. be a lirger
transferance of funds from beavy industry
to comservation of soil and water by
afforestation, 10 the revival of dead and
dying rivers. There should be proper
measures for adequate and timely supply of
water and provision for drinage.

] conclude by saying that the plan
should be redrafied with special emphasis
on the following three things firstly full
employ.sent or, if full employment is not
possible within the next four or flve years,
as near to full employment as possible buat
the aim must be full employment. If we
can reduce upemployment by even 80 per
cent, most of the major problems of this
country will have been solved. There will
be 2n immediate demand for more consumer
goods and 1his will, in turn, help the
medium industries, the heavy industries and
the metallurgical industries. The entire
economic machinery wiil start revolving
agaip.

Secondly, we should aim at rise in
productivity, not merely by extension of
areas in agriculture, oot merely by multi-
plication of upits in industry. Government
establishes one big mill after aopother, but
where is the rise in productivity 7 Unless
this is done, our products can never com-
pete in the open market. Thirdly and
equally important there must be improve-
ment in quality.

With these words 1 beg to move my
substitute motion that tbe Planning Com-
mission be asked to redraft the Plan, keep-
ing in view the requirements of full
employment, full development of agriculture
and agro industries and with special
emphasis on productivity and improvement
in quality, ratner than frittering away our
encrgies and resources on too many things
as is being done at present.

sit afzer waw (afemr) @ awT
IUTSIH WEIRG, AW qEiT WAl e
FU W S FEaqg dieEr ST 9Oy

MAY 12, 1969

Year Plai (M) 23i

ey ¥ grwA Tar aar §, Iwr § SrE
gwda Fxar g1 Afew gt g d wredl
¥ ag wreraT #Y § f5 @ @ g
drearel ¥ @ HF arfr i gk @ W
7z ¥F fr Tg¥ gf olX wadT @ angs
¥ T 9T, W TG I AEiE & AT
ZaTE s W W § o Wk
WA A @ § @ W
QX FER W ATE & AT w A
s Y fead owdlt @Y g wT WX
any §1

¥g WATEal A ag wrerew ¥ g &
Jgd guadfa dver ¥ o # wam
gt faerelt & 1| T w9 fas wETE
FET § AR @ I T ¥ oar ¥ gArk
freg faares FramaTn G 5@ ) T
A oF AT wrEawd § W) w8
il W enfer g fee W F@ o
ggam faaar wifgr foed ag wemaw
qu &Y &% | wfeT & 3g wgar agw g
fr quadfa stsardi § gt 3 mi @
2, 39% qEqul W S AW @ wifgg
qr afs7 g8 fevd ¥ S o@mwfa &
sfaw 77 &1 SOy Wi ST g
wad w1 Aferss @ @, 9 78 aw@
Ay S war B efEgw ¥weT ¥
Fra ww gaw Ny @ aar g fe
Jaadfg el #§ Sgi AR Rw @A
wi ag TY § F@ 9wx sAw agd
fogg 7 & § Wb AR gy wind
WAT ARA G| A i § gl g
gATei 46.3 $U7 98 91, Foto ¥ a7
frw @, §%T oA | oyt 604.2 ®AY
a1 X Fodle ¥ frwr w@r, 9 = ¥
1144.2 &A% 91 @ g8H Jodto H 72.1
FUT T 8 | ¥ a7 8§ o drew 1883.7
08 91 a1 72.1 AT T@T dHl 99-
affa arFnsi § O wRw w1 (afeaw
I AT g ) Waw ¥ @i guv



233 - Draft Four Five
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ot § R T g o e
w UK § | oud dews § @i Al
¥ faug Gwed sy ol foel f aee
fod fomr & 1 AT oft famr gam & oR
ag ¥ a9 # 3gW X @A &7 @R g
T T WU A ATEEE § W ATEE
it wrawt g7 Atfa g afgw ...

MR. DEPUTY-SPEAKER ! The hon.
Member may continue his speech after the
lunch recess. 1 want to inform the hon.

Yeor Plan (M)

Members on this side that I want to accom-
modate iwo Members who have not parti-
cipated. So, they should restrict themselves
to seven minutes. Then alone I shall be
able to do it ; otherwise it will be difficult
for me to accommodate them.

13.00 hrs,

The Lok Sabha adjourned for Luneh till
Fourteen of the Clock

The Lok Sabha re-assembled after Lunch
at five minures past Fourteen of the Clock

[Shri Vasudevan Nair in the Chair]

MOTION RE. FOURTH FIVE YEAR
PLAN—DRAFT—Comd-

MR. CHAIRMAN: Mr. Cbhandrika
Prasad may continue his speech.

SHRI NITIRAJ SINGH CHAUDHURI
(Hoshangabad) : Sir, under Rule 292, I
move that the time for discussing the Plan
may be extended by one hour more.

MR. CHAIRMAN : The Speaker has
already announced in the House that the
time for the debate will be extended by one
hour and the hon. Prime Minister will reply
to the debate at 3,30 P.M. It is impossible
to bave any further extension. 1 am sorry.

st wfger seOw : gwwld wERY,
e Suadls awomr # fadw et
™ 39 % fa@w gfed 33 &Y am
st T &1 @ ToEe ¥ fgmw ¥ 310
0¥ R 9 F aied #F gk R_w W
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feafa #Y =¥ gu wve SRt @A
% fau falw =7 ¥ sgaear &1 @@
o sw NfF weay w1 feoi @
wre ag Y oy A @ AEAY 9T
8 1T 1 AT AW HY g § A g
gaT g3y oifs Q& faeal 7 §, o feem
forg® Mreage, awit Wi ofend @ &
FercET, T W) faats, o W
¥ @1y A g § Wk W gt efe-
FIU ¥ FUT 77T 4G AT T W WX
BT SRW 9T WS gWT G §I AW
qETH &Y S | eafe arafr gfew
¥ aTdr qiaTHT Y @ & fog g wgd
quadfy @ § ofwdw w<Ar a9
uTEaF |

# zw fa=fed ¥ ag +f faden o
aigm fF IaT w2@ F W i dEgre
T oot 1w Featdy & oY e ol
ot ¥ ) § I ¥ S8 W 9w
¢ W= gEl At atg § S ar st

- T AT CEITH A FAT NG AT FHT

oft wroet feawal ) A w@wET & oww
W gR W aaE ¥ dmfe ads
Ty & i gy wfeemi Ad e
fR asdgmefms@ A snysa
"OTY AR FIL 1A AFL GATY WIE WY
aifs gaTa s3w foeRr Ru A | &% |
-aeal & |y ¥ agd qaadia gie
T &I FI@T |

"SHRI A. K. KISKU (Jhargram) : Mr.
Chairman, Sir, I thank you for the oppor-

tupity that I am getting for the first time
in this scssion to speak ahd I would llke
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U use my time to elaborate only two points
before this House.

First of all, I would like o bring be-
fore the attention of this House one simple
line from the Draft Plan on page -334-20.7
where it is said :

““The first - step necessary for ruising
the economic condition of tribal people
is proteciion from exploitation.”

Mr. Chalrman, Sir, do you wast us
adivasis to believe this ? How many
thousand times Government have said so,
and what have they done so far 7" This
exploitation is from two aspects.” One is
economic and the other is political.™ As
adivasis we find that the Government has
proved to be the most hostile of the ex-
ploiters. What have you dooe in Bibar 7
There your public sector and private sector
projects have taken away the land of the
adivasis and they have ‘been made refogees
in. their homeland. To- verify this you
have to look in the areas of Ranchi, Bokaro
and other places. De these projects . pro-
vide employment for them ? Go and find
out in Kiruburu Iron Ore area and hund-
reds of other mining and industrial arcas.
You will find that. adivasis have been de-
prived in large’ oumbers from their ordi-
nasy.coployment. This is the picture al-
most everywhere.

There s polltical exploitation also.
What is happening to about thirty lakhs of
adivasis in Goalpara, Kamrup Darang,
Lakhimpur, Mowgong,..Cachar and Shib-
sagar districts and other tea garden areas
of Assam ? These adivasis are nurturing
the tea indusiry of our country and helping
by. the sweat of their brow to earn crores
of rupees as foreign exchange. - But they

- are being denied - the- simp'e privilege of

being regarded ‘as Scheduléd Tribes.

A large . number of these .people who
stay in plain areas and produce foed for
our country are being denied this recogni-
A prahmin, wherever he goes, .is a
brahmin. 'Why, then, a Scheduled Tribe,
wherever he moves, should not be regarded
as a8 Scheduled Tribe and allow him to
enjoy all the privileges that have been
guaranteed to him under the Coanstitution ?
Sir. do you know why this has been done 7
Because, as the Lokur Committes peints
out, the Government of Assam is .consis-
tently opposed to any change in the statys
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on the ground that it would seriously dis-
turb the political picture. Is it not politi-
cal suppression 7 It has also been report-
ed that the settlers of the tea garden area
have tended to lose their tribal characteri-
stic in the new surroundings. This is ab-
solutely false. Therefore, do you want us
to believe that the Government is going to
set up any machinery for the protection of
the tribals ?

Shri Minoo Masani has explained this
Plan as a plan of stagnation. In our view
it is not only a useless plan but it isa
dangerous plan which will perpetuate the
economic concentration of the group and
perpetuation of slavery for us.

In this Plan there is, again, that simple
‘musti-bhksha, handful of alms in 1he
form of Tribal Development Blocks and
scholarships. But even in the matter of
the Trihal Development Blocks we find
that the Government have failed to imple-
ment the programme proporly. Moreover,
the States have been discriminated against.
Woest Bengal has no Tribal Development
Block although there are 20 lakhs of Adi-
vasis in large concentrated pockets in West
Bengal. Regarding scholarships 1 had put
a specific gquestion to the Minister in a
meeting of the Consultative Committee for
the Department of Social Welfare as to why
the Central Government does not look into
the proper and timely disbursement of
scholarships. The reply from our Law
Minpister was “We are helpless.” Sir, we
are surprised at the most undigoified es-
capementality that we have ever seen.

Since we are going to adopt this Plan
for the entire nation, I would like that the
House should specially consider this aspect
of production from exploitation. There
are millions of unfortunate Scheduled
Castes who are still suffering from horrible
uantouchability.

You speak of people’s participation in
this Plan. Have the Adibasis been taken
Into consideration in the drafting of the
Plan? Have they been given opporiuni-
tles for participation ? Or, does the coun-
try think, the planners think that we Adi-
basis are plan-blind 7 The whole world
was amazed to see the plans of Mohanjo
Daro nnd Harappa. Who made these plans?
They were made by us. the Adibasis, who
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are the original inbabitants of this country
The democracy that we have today has its
origin from us. Even today we maintain
those democratic forms in our life. There
is *“Kulbi-dwrup, i.e., consultation by the
villagers, in the “irible belts. We have the
pargana system, ie., deliberation by the
‘‘area-elders..”” Yet, in the text-books of
tollay the Adibasis are being depicted as
barbarous, as Asura, a “Asabhya” or un-
civilised. The present government has
falled to see and appreciate our rich heri-
tage in art, culture, poetry, soogs, language
history, agriculture, science and medicioe.
We arc as patriotic as anybody else. Yet,
do the Santbals, who first revolted agginst
the British Government under the leader-
ship of two brothers, Siddu and Kano, have
a place of honour in our Indian natiomal
bistory ? The Mudas had fought under
the leadership of Biswa Bhagwan. Do
they have a place of honour in our natio-
nal bistory 7

Where have this Government kept us
for the last twenty years after Independence
We are patriots ; we love our country. But
we have been neglected, not only neglected
but exploited in all kinds of ways.

Today. my hon. friend, Mr. Dwivedy,
brought befors thc House that the youth
of the country want to see our leaders
about the problem of upemplyment. |
would like to quote a few lines from one
of the recent reports of the U.N. on Youth
Unorest where it is stated :

“What is being done or not being
done for youth, with youth and by
youth is perhaps the most important
yardstick for judging the effectiveness
of ecomomic and social development
plans in all the countries of the world.
The youth of the world have begun to
predominate the world affairs and the
world opinion will come to mean the
opinion of the youth and the cooflict
beiween the generations will assume
proportions not previously imagined
unless the impatience of the youth is
seen as development potential.”

A day has come when this plan must
be discussed by our youth in different
forums, in the universities, in the colleges
and in national forums so that the feel they
are participatlog in this natlonal Plan and
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it is for them and for the future generat.
ions — and these youth people who will be
dominating our affairs in India.

I would like to focus their attention to
the national aspect of the Plan. [ would
like to point out first to the regional im-
balance aspect. In the Plan, there isa
mention of keeping the regional balance
and this is very important. On behalf of
the people of West Bengal, 1 would like to
say that West Bengal has a feeling that it
bas been deprived of its propershare in
the last three Plans. Even today I would
like to draw the attemiion of the hon.
Prime Minister that in the Govsroment, in
the Cabinet, there Is not a single man from
West Bengal to represent West Bengal in
the Central Cabinet. This is a terrible im-
balance in the Government. 1 would re-
quest the hon. Prime Minister to kindly
restore this balance.

AN HON. MEMBER : There is Dr.
Triguna Sen in the Cabinet.

SHRI A. K. KISKU : 1| have all res-
pect for Dr. Triguna Sen. He isa Ben-
gali ; he is our friend. But constitutionally
he comes from Tripura. 1 would like to
say that for the Members who are elected
from West Bengal, a place should be given
as goon as possible in the Central Cabipet.

There are innumerable problems of Cal-
cutta. Calcutta has been burdened with
all kinds of problems because of the
refugees. The refugee problem was not
created by West Bangal. It was created
by the leaders at the Centre. There is the
question of the second bridge across the
Ganges ; there is still the gquestion of the
circular railway; there are problems of busti
people, sanitation and drainage of Calcutta
and of Greater Calcutta.

Finally, I would like to draw their
attention to rural Bengal which needs rural
electrification. Unless the rural areas are
electrified soon, Bengal is golng to suffer
and already they are lacking in food pro-
duction. It is a must. We also need pro-
per share of Plan funds for communication
and roads.

Lastly, as | am speaking of Bengal. I
would also at the same time like to draw
the attention of the Government to an
prea—] drew the attention of the Govern-
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ment In my threo previous speeches also—
which is on the border of Orissa, Bihar and
West Bengal—Thragram Sub-division of
Midoapore district, Raipur and Raniland
area of Bankura district, Burdware and
Balarampore area of Purulia district, Sing-
bhum district of Bibar and parts of Orissa.

which is a tribal area. Therc are no roads
or communications or tribal development
blocks. [t is only the line of demarcation
that has been done across the States and
it is artificial for uws. I would say that
this area should be properly looked after
and development plans should be made as
s00m as possible.

MR. CHAIRMAN :
Singh,

Mr. Raj Deo

I bave a falrly loog list of Congress
members. The time at our disposal is
very short. They may take five to seven
minutes each, so that I can accommodate
asmany as possible,

st Tty fog (A9q) : wor R
W @ qT A w Wt R, wEw
forg & wreeY s A

AR WY % oY onT =% §, ¥gard
afqerT # oY ¥rafes fifaeew fer o
g = 9t wraf@ § 1 @ afes,
aTaT WS W16 NI §G OF grai d T
& WY, §§ W § gAWT AT § qar
T @ e fafaarw & gfa-
T1% T AT A1 O% AT w9 § 1 T
gfrar aX 98 oW T awrar a4r €

afew gwmafa agm, awwn 2 fe
faa s v fed 7 gur § 1 wforw
wfeew & wraw ¥ g0 2= & s o o
gaR ¥ ¥ gwrgm § WX a9 A0 qe
i fkefi@ g e
7 oy faed wee O 9% 59l
T § ¥ girandt a1 § e ¥ ) gw IS
§ Fr wgdl =Y ATAY gred WIS weer Al
2| W GARY grEd, IAHT WriAw greva
g @ M A gaw I 99 fgwreg
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[#7 ke ferg)
#r g & af 2% faw fgwre oY
frmg & ag 971 Wi 3war &) e
WX weafafadt ®Y 3T Fr & o fn
AR e fafavew # fear mar g &y
& ot wifaw greg wedy S @,
g faq wrfaw sdww a=ra 0

Gfaet cnfr & fog w oo # i
& s0% T wEre feam g afe
fom ag ¥ ¥ ¥ Gfwst wnfa &1 F
q« W 8, U8 AT IF AT W 199
arer &7 73 fraw ¢ s ot 70 wfis
2t @ agi Wt Y SuvEr a@dt g
W T AU g g e T @ owm
FAT &707 TA I FA T qar qER
ST ¥ ST 99 WK 99 € g4
friew sidwEr &faelt oo & aeew
He@ ¥ fu smar o 1 fag 9@ &
fodx fadr # Sfasy enfr &1 s &) @
2, Tuw! @ AT A AT S e e
9T & AT FW G W@ 8, TEHT HELC
JaT A T @ § feaar gar Tfge )
W e 39 Wi awt favw sma dam
g '

wtfas afees 1 951 aF a9
B @ ey
Fam gt w1 g feddmdz @
WIS IR GG M ¥ & T8 e
et war @ afew @ ag A e
wgt #Y 7§ ¢ formd amw fgewt &1 gfa-
wRfeRaE I gmaraARe s
@M F A AT 9T @ wriard g
forad sEFTT WE 79 T8 & WR
Hiw mis SiEwE Aifs 75 of@d &
gg ¥ o=y ¥ § S+ gw § ag @,
¥ aga surar gad, faEst | sewmd
A% doq o gwT § WX T W e
g a1 W §g @El # 9% A% §, @F
forg wit g sefigaw argdE € w9
g7 7 Thwr & xg fedfen &

MAY 12, 1969

Yeor Plan (M) 44

TR & g1y ¥ awa §, ofw @ Wit ae
tefgaw e & mgo dfwefres =,
fgafaee &1 qage wv awdr §
dE F A ¥, feew & @it ¥
afeg tmr ww o T fear omam &
Ta¥r Uw Wafor faere & dar wmEE g
TR AW F T w1 wwT § ) agn R
¥ A A o ogf 0 @
Gf¥gal g g w1 T werh af
£ ¥ g W IER TR %Y fer
¢ 5 ¥ x agr wrgd § 1 W A
fas amar s gar st wr g 1 e
TaAT W RN § FE 6 grEmEd ¥
W WA g sRir v & fr
dYft guadfy @t ¥ Emiew oA
fraey F1C ) fewrs JreT F g
=aeqr @ s, e gw dew € R
trar agf frgr war &t

g ¥ gEedt wwwy ¥ [welr
F A ¥ UF TR g4 41 | I WAL A
o fedd &t 8, ooft 37 gk @A A
&1 wigw fafreT & W o9 &9 ¥ 99
feite o1 faw fFar a1 | 58 & 3@ AR
§ Wt zg ma g, Sk q@r Swar
gfs feitd & sg o 3 fr #fte-
fatsf w1 T a7 & foa¥ woge femn
R fs ¥ 2 & W= ok {=fegu-
wrevr ofm #, 9 fr ag-a gl &
F8a §, 39T ourfed & & Ty frg®
gu & § S amd | W RE
Fag A A ¥ @ afedt o<
gue fwar, & @ gug @ # &Y gE0
7T Qe ey §, ¥ AP & A% T
grawt § 1

gaTU uF waifeea fafaoer ag ot
trwHamam & fiax sz @

¥ WY a% B 6 FEEEd qgRIe §¢
& il mwr el gz @ fs were
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ot ¥ are N @w 9w T A% T G
oy § sl T gy § g aga g )

wH ¥ qivew oifefadmm & a
w4 At & 1w AT § o ¥ wf
aar ® s Seug frerd adf 2w g
gn Wy § 5 uwafow, fifaem sk
fafafes swi & g § d awar aga
femaedt wefY §, gon<i /el #1 dEwm A
qaNE 9T yeuT arfe fed oy §, afe
wEis gWl ) W & ST S
s ¢ fem @ &) wiag aew @
1 ¥ g fF maie WORT S@eEE F1
A T & graew § sarer faiea g
i w2, arfs Wyl ¥ Ah) quadfr
gwar & sfe wies &y o s@r
T g

sigi a% fageT &1 amws §, Jodlo
#1 0F agg Wi da g1 Feer @7
gw-adiz At § godto F G¥@r A
at , SEw) @A fear aar @1 1961 F
Jodto Y qT HIT EIFA 260 TY 62
7@ oY, a7 f& fpgem 1 o @i
TTHW 247 ¥4 509X oY | dfew @
WIIE Tl § A quafy Aeamsi o
7 oF-uF a9 are Al F I &
TE AT FodTo F 9T HET TIHA T
#T 254 797 31 7€ § 9« fF fgrgrnd A1
o= e ET aEFI 35 K 2 |

oy @ ¢ fe <y deadfa deA
¥ ot wimg ¥ fewae fwar aar @, 99
¥ feam ¥ qofle A @ AY 31 AR
I Fodle TR T e g, g W
# 17 qrde mary el § | afew S
g ¥ ¥ go Mo W1 FEw fewn 4G
fawr 3 1 foge goadies @eami @i
afew Qwne ¥ 87 3 F fag f3
T 1883 Firg T ¥ & YoTlo F FAN
72.%0% war famr &) gode F arw
ag. agd € SAIE § 1 Fodto Tt @A
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Ve gaeT AT AFaAT #, 9w fF I
T FEH § ST 2LT ) 94 |

% 5g fomel T q@mr SR § e
godte fwamr fregr gom & | T WTH
efigaw arRde T § efee & frgen
1 qur 2@ & gofo F1 AFT 8at
2 Wik = e sAovE W iR
@Y § godto 1051 § gam wezw ¥
dre T =T 92 9T, 99 fF g9 9g TR
TR 9T & 1 ¥ q1a et ofr & e
Y arfgr vt §1

g % 9% d9 AT TFT JqwA
# @ § gofte ¥ 20 frarirT §,
wa fF qt 3w &1 YAk 56 femdteT &)
4T T qTEAT T A T F GG
¥ godto Fumw ®ew ¥ zwd T W
& | T W e d@ G fan-
WO wm §oum g ez A
M%Iﬁﬁ‘lﬂ’ﬁeﬂum?ﬁ:ﬂ'ﬁ’ﬁ
TR E | & AiFe 9%e *Y & 5 qn
f fra® gu &

1956 ¥ JgAw s¥fesr wie woATEE
wrtfas fae 3 3w #§ qan e o=
Ft IET g F F feg 280 foret o
¥ forar a1 | 3EH ag @ A R 146
WY § W g i 29 faei A 11
A godto & & Wi 173 A A #A
HOTEAY aTr 29 et 8§ 11 fadr godto
4, forwsr wd 78 @ 5 Regeam & @@
78q 58 fael # ¥ 22 oo F F

You kindly co-
Your time is over.

Year Plan (M)

MR. CHAIRMAN :
operate with the Chair.
Shri Bal Raj Madhok.

! gwuw waw (sfirw fessh) ¢
gwrafa Ay, SY-d9adfy e &
R ¥ aga T Fgr 97 q%ar 8, R oS
W 9w 3T i §, wafve § 59
g Tl A WM T 7T
wiwr Srgat g O 59 faedt & gy
¥ W wgm g g
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TR W ¥ fedy W wfaw gveer
a1 Hify F1 T GUT gAY 92§ I WIE-
wrifegnag o fs gt W@ &
wfes AT F@r & s st oft |fe
sTaufecad 34, @ 98 W fAerd o
o fe gk 2w # & gfvardt wfds
gaw § : wH AFTQ F AR q@A AR
aw ¥ &t & foegdow &1

gt AW # FwTd o awen 1047 ¥
agd At 41 | T G w7 9g 9 W
g g =1fge ar fe Jwrd g fwar
iy W @R sy w e ol afee
guimay s wiwg qget @ droETi
& gmt A § W S geadfa aeen
&1 Sl ATET AR WA §, I qAraw
IO &9 A & oy a9 AT W
R AT oft 9% qgA @ A g

TIER gl § 5 g #r %, WA

WIATEY a5 T & | U & o SmEar
g fe dex ¥ fom R & gy A
w @ Y I vl . @ R, Wi
IFT W TR §, o e ¥ Doy g
aSF W LA

qread § g gt #1 a9 §uy
W Ta w1 e faegw q€ @ a fE
gH AR S F 1 gan afew ¥
93X 4000 FUT AT @« fear &, Afe
S¥H 9t A Fvefatr ok a2 e ge
f&r 71 &, s o qRww W\
g Sud T AR Wy wE I o G
feadt &, €@ W O s g fear
g I gadfy deem ¥ o gEer
HIT sqr Al feqy o @y &1 Wk e
nar gar, @ g IQ FH e @
g4 |y |

@ @ T, R W A @ W
§AEAT WiFE §, 9T Aee¥ ATRE §, SOk
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fog g7 & el W wfew aw 2
a1 gEa ug Aifa T fF gw wm,
¥y ATEEE, 1 TaN AR g w-
el & fau fafewq w< fad, sfeq oo
Hifg o oft www 3 & @ @ T
T 7z ¥ e o geehor wnfed @
W E, T Wt o § SR ST ww
WA TAIFTR LN

#z Nuw wiww , gaa A ufas sma
faem i

AR qg-fad A ¥ AQemd &
WA A AW H uw faewres fafa qar @t
W & 1 g% v W & faq oy Araww
¢ fir Tt Yo g o, fomr st
TR A Ay I ggmar & 9w,
arfe & w93 970 9T @2 & &% | gR-ER
FY-rofesy & HTHTC 9T AT Iee X AFT
I I G FE TAAH F WIEAT
Oy | I ew A I R @ Ao
¥ At o sy g A wf 3 Qerd
& fau "R g s & fag eyar fear
mar g, #few I g @ ¥ fag e
gl fear mar g

sgamr g fs gt ¥w § WA
WieguA & wr & afew arefawar g
t & ww it W Ao ¥ §@ A -
foman Frareht g8 feard ) 3 & 1 &
Y qgelY wrawEEar O § 1 R g W
wm # ey § fe ufew o Sfaww
wfeareod ot faarom g &1 & Se%
AgET W O AE H@ | Wre qrr ageh
qTEwaT § 1 @R TORETT HA &
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firw firermT woar fear ? ag gwfee w@
g1 %7 9T I9F gHEieAs 7 g FT Jog
8§ agi o yEud T ¥ Ia® I FAST
T W HEAT AT § 1w A wgA
WY argwr o sNE gfaw ) afr g
T A &) qedr gEfew fear
g1ar, @& deFmal 9T sarar A fear
g, ot & waew fRar i At
feas & oo w<a) squr & $A1 92T
2 g ¥ "war a1 | wafed AT 48 F
t e &ft & o o s a7 Wifgq
a7 | 38 %@ Awar § @ Rarmw@r

14.41 hrs.
[Mr. Deputy-Speaker in the Chair]

w aw qR feeelt ¥ www A
Fei 2 feeh W A TowE & AT
e @ ¥ srew fagy 20 Al §
fore gamfr & feeeht &t marY @ 2,
ag ghrai & fedt gad 2w 3§ ) W&
geqy wEXEg, ¥R ara wiwE €, gat aEd
Fomdt fra fgars & ot & @ @
TFIT - FwFAT 139.72 qx§e, T
297 44 qE@e, TT 14049 9@ WK
fagelt 427.74 Q& | AT AT ¥ AEE
gfrar & feet R 3@ A @@ &1 @@
W AT @ & TEd 88.7 qXHE WAW
qraTE) 31 3 OIS WA AT W
@l Frad N A1 @ IF A
¥ Ygeoiz % 9 G 7 0F AT
o AT | T9 WX A & garfaw
W T & Yqawie ¥ fRg saww 732
FO® AT W1fgy 91 | UG AR @MH
Fewt maAdAe § qAmar )| SEA FE g fE
W W= A YgAudT FTOEE O, W
e oafvdter § I 3 & fag 732
% oear wifge | @AW & WA
W g ¥ wd 55 v W 7T
ww 3g 67.24 Wr@ g ¥ SEiR §)
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W F FrEl w7 weraT 97 fF T
I wrETE 3.6 e & femw @ @y
AR UREEl 98 W 2 56T ¥
feerm &1 3@ meT gT SF dt W=
faeelt & ¥qwriic & fag 1 gt wOe
Tr Sfgy @ e wt aF &
161 #0 Tqar &5 fear o ¥ T@
S g ¥ fao feeeft e & 400
FAT T #Y GioEr qAd @ wAC
wfr &iEw ¥ afen 99 3 s W
IY 218 AT & TAT FT femr
afew g3 ot greT oA § faeelt & fAd
SuH Fa9 166 wIE TE@T T § ) wEA
T & et Y g A @
T 7Y Wit S faee ! oF awr Wrd
W AT AT | g9 g AT AT 98 §
f& 7 ¥am faoeit #1 ofww wwar 78 faan
a1 T § afeF St faesit & wow Fardw
g = & fvm & o feeelt
sareT ® 7 Ry ar @ §1 @ qeen
¥ gfaw faewlt & ==z A ¥y ax=w
g A SN 49 F4% FT g ) A
IWT A g9 16 FAT WY IFF T
T | TTE AAET TTHH GW qAwAE
% YT 99 ¥ 5.42 FAOF war faw
TFO § | WA wis dgA faw Faw
W a9, g oEeRw e 3gd
e Vdeew oFETEe ggEr & 31.18
w0z fawr gwar &1 dmT Aww g
uwregizd ¥ 670 0T, Gpadie e
QFIANT W9 d2d TadAe  Qfeeiad
dign wive g @€ R gefafregew &
6.656 0% WX i wie dfaes
e ¥ =0m e wifedw 6T A
wrmrds § 10 w0 woar faw awan g
TH TP 9g NE o faewlt o wan fear-
o ¥ o7 g FT GHAT § A €W
faemsT 120 &A% & 09 waT §1 gw
sz € oY 218 0T T WA 3
wnfar wHlgT & afer qo 3 ow® |19
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[ wow 79iw)
feeet & waa Fedida ot oie fed ome a1
fawedl FT T FANT 360 FUT FT F4a7
£ 8% I9w™ 156 0% w9qr faee &t
fRarow wgrg ) AT wg & fe wg
feelt & wig MW 31w Rt &
qET AFAGT HT qUET g1 W feweh
g 1 wawrdt & faedt ¥ ) wrgwT A
qraT & 1w faeelt &1 faww Qg @Y
ITFT W feT qaw! # faaar @ | gafae
feeelt & arg ST ¥R W ik
I FT THEA T@i 9L, WA SFH g
fF gg a@! s=a awd ar | & SwE WA
AR R ¥ AT seAr fE oW
Y ox qAfaae i Wi e A
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faeeft ®t Fow T ¥ Afed | TvaaE )
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4 w0 £Y fegmrar & W9 wET ¥
Feftan g Frar § fF gewa faear w5
TIEY HYL FU AT &, TH E N Iar
towd @ oaw ofw o
gEF Az gt A g B aaddie & fom
FYE Jr37 ARY @ amT § AR gEd @
F FEIE FE W AP IERT QU
FA Y Fifarg FE ogE) 31 oAz T QY
ammarN § ) e amarag g fe
WY greT awTaT &, 9 Swe faE §are
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LI § HIT 587 AR 98 T 5@ §
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faeaT & ag Fawre <& &9 HAT S
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ACE ¥, g a1 § § AT 7 I,
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wok Refafreifor dex & mferd &
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[+ gy w7 wamE]
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T g R g & fa¥ q s @
M, ¥A9 Q% a1 &1 g § W TE
T |

SHRI P. RAMAMURTI (Madural): [
should like to point out that this discussion
of about seven hours on the whole gamut
of the plan is supposed to cover all the
aspects of planning and the policles under-
lying the various aspects of planning such
as agricultural policy, industrial policy,
foreign policy in the sense of foreign colla-
boration and forelgn capital investment and
the method and manner of raising re-
sources. If all these aspects have to be
discussed in Parllament in speeches of ten
or fifteen minutes duration by different
Members, it does not lead us anywhere.
If real justice has got to be done, it
would have been much better if Parliament
bad divided itsell into & oumber of small
committees and discussed more intimately
the various aspects of planning. Then, we
could also make some impact on the think-
ing of the ruling party. As it is, the rul-
ing party comes here to defend this Plan :
A, B, C,~we will not change a comma.
What is the use of this kind of discussion,
I wonder. But this js what we are sup-
posed to participate in ; that is all. Any-
way, since this is the only way that we are
left with, I will deal with certain aspects of
the planning that we have undertaken,
but I do not go into all the aspects
of it.

15.00 hrp.

The Plan document begios with the
objectives of the Plan. It is a reiteration
of the ecarlier plans. What does it say 7
They speak that our objective is the socialist
pattern of soclety. What does it mean ?
They say

“Bssentlally, thils means that the
basic criterlon for determining lines of
advance must not be private profit, bat
social gain, and that the pattern of
development and the structure of social-
economic relarions should be so planned
that they result not only in appreciable
increases in npational income and em-
ployment but aslso fa greater equality
in incomes and wealth. Major deci-
sions regarding production, distribution,



Draft Foar Five

[Shrl P. Ramamurti]

consumption and {nvestment—and in
fact all sigoificant socio-economic re-
lationship—must be made by agencles
informed by social purpase. The benefits
of economic development must accrue
more and more to the relatively less
privileged classes of society, and there
should be progressive reduction of the
ration of i wealth and
economic power."”
This was the objective proclalmed even
when the second Five Year Plan was pro-
mulgated. It is just a copy from the
second Five Year Plan. Does the Con-
gress party or those people who drafted
this Plan, go into the question how far
this prime objective, namely, the entire
decisions to be taken, must be governed by
social purpose ! private profit, indivisual
profit, should not be the main criterion of
decisions. But did they at all go ioto the
question whether io the plans that have
so far been fulfilled, this objective has
been fulfilled ; if it was not fulfilled,
whether we have gone in that direction,
or whether we have gone in the opposite
direction. This is the fundameatal ques-
tion and that question is today being burk-
ed, and when the question is put, the
Planning Commission says that uafortu-
pately, with regard #o social justice, suffi-
clont data are not available to come to any
conclusion, and yet they wamt to plan.
This is a wonderful tulog.

15 years after that, they say sufficient
data are not available. Why are oot suffi-
cient data available ? Are they ubaware
of the fact that the whole country is talk-
ing of the 75 families who have amassed
wealth 7 Just the other day, one
officer from the Company Law Adminis-
tration who bad studied it, issued the
figures to show that within the course of
four years, the House of Birlas had in-
creased its wealth from Rs. 293 crores to
Rs. 509 crores. The fpures with regard to
the other families are also avallable. The
administrative roports are there. Their
emquiry reports are there. And yet, the
Government of Imdia comes forward and
says wo do not know anything about it.
There is the Agricultural Labour Emquiry
Report, and it has been again and again
pointed out that the income of the agricul-
tural labour decreased from Rs. 107 to
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Rs. 100 in the course of the Second Five
Year Plan. The bost way is to stop the
Agricultural Labour Bangquiry Report it-
self | In fact, this kind of Committes was
never appointed, for a long time becawse
when such committiess are appointed, they
unearth inconvemient facts. Therefore,
stop.that.

15.04 hrs.
[Mr. Speaker ix the Chalr]

For example, do net the Government
know that the blggest conccatration of
wealth, as far as this couatry is concerned,
where the majority of the people are con-
cerned, namely, the agricultural populatioa,
is the biggest concentration of wealth in
the hands of a few people 7 Do they not
koow that? Do they not koow about
thelr own reports ? Are there mot reports,
even by the Planning Commlission’s Panel,
which go to show that all the laws that
have so far been enacled by various Govera-
ments with regard to the tenure of land
and all these things bhave resulied mot in
security of tenure but they bave resulted
in the eviction on a large scale which has
neve! been seen even dering 100 years of
British rule 7

A HON. MEMBER : What forcible
occupation of land ?

SHRI P. RAMAMURTI :
to emict the pwople with
Government.  Therefore,
llate by wusing force against you.
Therw is no othér way. Coacéntration of
land has gone on. Blackmarketing bhas
been going on all these years. Still the
Planting Commistion says, we d0 not Have
facts.

Instead of lessening, disparities have
in fact grown on a colosal scale. Mr.
Masani was right whea be painted out
some of thess things, though his <on-
clusions are tot correct. But Mr. Masani
should ndt be dbgry with the Government,
bedause the plans have omly helped the
class be represents here. He said, the tar-
gets of the plams have not been fulfilled.
But I shaill make an amendment in that.
All the physical targets the industries have
dot been fubfilled, but some targets have
not only been fgliited, but over-fulfiMed.

You want
the help of
people  reta-
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For emample, the amounts of taxation bud-
geted for bave been over-fulfilled. On
whom has this taxation fallen? From
Rs, 50 crores in 1947-48, the excise duties
have gone up to Rs. 1,500 crores in 1967-68.
Now it is much more. Deficit financing
target also bas bean over-fulfilled. The
first plan budgeted for a deficit fimancing
to the extent of Rs. 290 crores, but the
actual deficit financing was Rs. 420 crores.
In the third plan, the budget was for deficit
financing to the extent of Rs. 550 crores,
but the actual amount went up to Rs. 1,200
crores. Therefore, so far as taxing the
common man and putting more and more
burdens on him is concerned, in the pame
of the plan, it has been over-fulfiiled.

Today we are in a dilemms. After
fleecing the people so much, even the con-
somer goods imdustries like textiles are in
doldrums. People are not able to buy
cloth. The consumption has fallen from
16 yards to 14. 70 to 80 mills: have closed
down. Cloth produced in this country
does pot find a market. When these basic
questions are not tackled, Mr. Masaoi
should not be angry about what the plan.
pers bave dome earlier. Afier all, these
plans have helped them. Our country is
not like Great Britain or France which
could develop on a capitalist basis, o the
basis of the loot of the empire. Unfortu.
pately, our capitalists do not have any.
other country to loot, So, capital for-
mation here is dome by looting the:common
people. The entire policy pursued by the
Goverpment of India during the last three
plans has been to transfer the wealth
created by the common people into the
bands: of the richer seotions of the com-
munity like Tatas and Birlas. Hence this
deicit financing: and burdeas of tazation
on the common people.

Despite tax evasions galore, the
Government ' of India  did ot arrest'and
put in-jeil a single-persom-all these 15 years
for tax-evading. Bven- their names should
not be published in the papers. That is
the-law ! Now, bow mueh is due from the
differeat people is being: published. What
is the: use of- Gghting over corrup!
whvich bras become so rampant 7 When so
much black money is there, naturally
corrapélon:- will iacrease hundreéfold
That way we try to earich these people
so that they can get capital for starting
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industries. Shrl Masani would be glad
about that because otherwise they would
oot have got the capital.

Whom do the governmental institutions
help 7 Whom do the so-called natlonalised
Life Insurance Corporation help ? Birlas
alone got Rs. 30 crores from them. If you
80 into the investment portfolio of LIC
you will find half a dozen houses got more
than 50 per cent of the investible funds.
All the other financial institutions created
by the Government help only some of these
people. They guarantee the loans for which
these people enter into agreements with
foreign countries. They guarantee ever so
many things for helping them to enter into
collaboration.

What type of collaboration agreements
do they enter into 7 They enter into colla-
boration agreements that would require
permanent import of intermediary goods
costing us heavy foreign exchange. The
Government of India says, we will go and
take loans from foreign countries so that
your peeds for import of these intermsdiary
goods would be met. You will be able to
find that Government has becn helplong
them in every possible way.

The same is the case in the matter of
export. How is export promotion to be
done? It is not due to any patriotism.
They have no patriotism. Even for export
promotion you must give them incentive.
What is the type of incentive given ? They
are told they can import a certain kind of
scarce goods and sell them at a premium
of 60 per cent. That is corruption legalised
by the Government of India io the name
of export promotion.

Sir, this is the type of things that have
been going on. What is the result of alt
that today ? Today the Government of
India does not'know when its dependence
on foreign countries will stop. The Prime
Minister makes a virtue of the fact that in
the Fourth Five Year Plan which they have
brought the total investment by means of
these foreign loans will be only 8 per cent
and therefore it is very much less. [ am
reminded of the Saeskrit proverb

idha naree pativrara—an old women' {s
lways & virtoous woman.

AN HON. MEMBER : What about an
d-man 7
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SHRI P. RAMAMURTI: You can
teke it the other way. He isalso virtuous.
Rs. 4050 crores is budgeted for and if a
major portion of it goes for paying old
debts and interest charges oo that and
therefore what you bave is a very small
amount which could be invested, what is
the fun of making a virtue of that 7 There
is no other go. Dependence on foreign
countries depends omly on this. If for
mere return of old loans and payment of
interest charges on old loans we take more
loaps, just like the peasamt in our country
who goes and gets loans in order to pay
back his old loan to mahajans, how will
our dependence om foreign countries go ?
It will not in any way be lessened.

‘We bave been getting aid through
foreign collaboration. How bhas it helped
us 7 Shri K. C. Pant gave a statement In
the other House according to which for
the last four years the total amount of
money given by way of lovestment in this
country amounted to Rs. 92 crores whereas
the out-flow from these companics by way
of interest, by way of dividends, by way of
profits and various other items has gone up
to Rs. 165 crores. This is in addition to
the intermediary goods that you have per-
mapently to import into this country.
Therefore, this does not mean lessening of
the drain on foreign exchange from this
country. Ob the other hand, foreign ex-
change problems have been created as
a result of this policy of collaboration
that we have been having all these years.
How have our capitalists helped us ?
How they helped us to lessen this depen-
dence ? No. The type of collaboration
agreements they bave entered into, the
terms of such agreements are such that we
have perpetually to depend on those coun-
tries for the import of intermediates and
things of that pature. That is why when
Birlas in 1946 entered into an agreement
with Nuftields, a British firm, Mahatma
Gandhi, when informed of it, came for-
ward denouncing Birlas for enterlng into
such an agreement. Today, in the centenary
year of the same Mahatma Gandhi who
denounced foreign collaboration agreements,
bere is a government which, while claiming
itself to be the follower of Mabatma
Gandhi, bas made this anti-national act of
foreign collaboration the sheet-anchor of
its policies. That has been done and that
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is why you find yourself in this terrible
difficuity.

Now, what is this wonderful colla-
boration 7 Do we get the know-how ? No,
not at all.

SHRI KANWAR LAL GUPTA
(Delbi Sadar) : What about Tito ?

SHRI P. RAMAMURTI! | am nota
follower of Tito. 1 am™ speaking as an
Indian.

SHRI KANWAR LAL GUPTA :
I am glad to know it.

SHRI P, RAMAMURTI : Now, what
is’ the;wonderful.{collaboration, agreements
that we bave entered into and what are the
results 7 In our] own® conntry, our own
scientists are starving. They are not able
to do or get any work. The other day 1
gave the example of aluminium industry
with respect to the manufacture of aircraft.
It is & well-known fact that every country

. aircraft] with the raw  material
available in that country. Aluminium is
not a raw material which we have got in
abundance. Yet, whenever we enter into
collaboration agreements for the aircraft
industry, we agree to make them with
aluminium merely because those foreign
countrics which manufacture aircraft have
plenty of aluminium in their countries. In
that way, we become dependent on that
country for our raw material for such a
vital and strategically important industry
as the aircraft industry, On the other
band, we have chromium in abusdance in
this country. Our scientists have dis-
covered the mothod of using chromivm for
the manufacture of aircraft. Yet, our
government do not held these people to
produce it on a commercial scale.

I pointed out the other day how our
scientists have developed even electronic
computers on a small scale. Our country
does not peed big electronic computers at
present because we are not developed so
much. If these people are encouraged to
develop tbe electronic industry, In the next
ten years they will be able to develop big
electronic computers when we have deve-
loped so much and we need them. But our
government is not prepared to do it. Why?
Because of the pressure of big American
¢lestronic companies 6n our government,



Those companies want to ensure that our
sclentists and our iechoologists do mnot
develop the fndustry here because that will
affect their market. Yet, our government
is not helping our scientists and technolo-
gists. That is why I say that our basic
policy is wroog and that is why all our
Three Plans have collapsed. Yet, we do
not think of going into the reasons for the
failure of our Plans so that we can rectify
them at least In the Fourth Plan,

For want of time, I do not want to go
into other questions. As far as this Plan
is concerned, as Shri Maran has pointed
out, it is oriented more towards private in-
dustry. He has given facts and figures to
substantiate his contention. Shri Vasu-
devan Nair has also gived facts and figures,
1 will not repeat them. All that I want to
point out is this ; that unless these policies
are basically changed, unless our depen-
dence on foreign countries, particularly
capitalist countries, is ended, we will not
be able to make a success of the Plan,
especially when we are in the grip of a big
crisis.

Shri Masani was talking about the Freach
indicative plan. I do ot know what Shri
Masani is going to say about the fact that
the French fraoc itself is today in terrific
doldrums and the French economy is in a
terrible crisis. Are we to copy France for
that kind of indicative planniog 7 Or, are
we to copy Britain, especially when we
koow the state of British economy 7 There-
fore, these things do Dot give us any
guide.

Again, with regard to future, with re-
gard to concentratton of wealth, what is
the answer given here? The Plan says
that there is a dilemma, big poople will be
able to develop industries immediately, !:ul
if you do that, there will be concentration
of industry : or long-term goal is to smash
up such concentration ; therefore, in order
to have immediate industrial development,
we will help them. That is what you
say. But once you begin to help them,
they will get richer and richer and
there will be more and more of cob-
centration of wealth and economic power.
1t is well-known that ecomomic power leads
to political power. Therefore, even
though you say that you will go oo en-
richibg them and, later on,-you will smash
-them what will. reslly bappon is that they
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will smash you.
to bappea.

Therefore, unless at least some basic
policles are changed with regard to land
problem, with regard to concentration of
wealth, social control of banks and so on,
we cannot succeed.

We know how LIC investment portfolio
is functioning. Therefore, I dare say, these
banks themselves ultimately in the hands of
the officials who are today to exercise that
social control will themselves be contro-
lled by these big monopolies. We know
that. That is why we are talking of
public sector and the deficiencies in the
poblic sector.

I want to point out that so long as
these big mooopolies contioue to exist,
nothing is going to happen. They have
created in this country nothing but profit
motive. That is the domipant thing.
“Make money” is the dominant thing.
The entire soclety is caught up in that.
Even our Deputy Prime Minister who in-
vested Rs. 86,000 from small savings in
some company, when he was asked why
did he do it, said, “Because I will get more
money”, Even a person like our Deputy
Prime Minister is being corroded by the
desire, by the greed, of getting more
money. When this is the sort of society
that is being created, what is use of blam-
ing these high officials in the public sector,
when side by side, they see the terrific
greed for profit and an opportunity for
profit. They also want to do that. That
is why, when an opportunity comes, they
are not intersted in running the industries
but, on the other hand, they are interested
in making as much money as possible dur-
ing their tenure of office.

That is why, I say, both these things
cannot go together, big monopolles and
public sector. That is why, I say, unless
we are prepared to break these big mono-
polies, and not go on encouraging them,
all talk of social jostice beieg fulfilled and
our being freed from the ills from which
this country is suffering cannot happen.

‘What I would turge upoo the hon.
Prime Minister is this. Itis possible for
us to stop this drain on our foriegn exch-
ange ; it is quite possible to do that. Let
us today declare here and -now that we
do not want any more foreign ald- After
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all, it is 8 per cent even according to our
Prime Minister. Let us make a declara-
tion, that we are not going to take a pis of
forcign aid aad, simultancously, it is possi-
ble for us also to declare that for at least
another 10 to 15 vears, we. are not going
to pay back our foreign commitments. Let
us declare a meratorium, They, will not
give us mooey. We do not want that
money. And that would mean at least a
saving of Rs. 500 to Rs. 600 crores of fore-
ign exchange and our country will be ahle
to quite manage some of those industries
which are dependent on import fi
exchange material. Let them also, if they
want to continue, do research with our
sciendists and let them find a substitute.
So long as you do not do that, all talk of
substitution is going to  be bunkum beca-
use vested interests have been created in
that,

I know, for example, during the. last
four or five years, when we have in our
country enough capacity to produce all the
thermal plants necessary for thermal sta-
tions, in spite of that, Rs. 30. crores of fore-
ign exghange has been wasted on importing
material because there are vested interests,
people get commissions, the Government
of India officials get commigsions apgd
other people get commissions. Therefoce,
the vested. interests have been created in
your foreign exchapge affairs. That is
why, I say, all talk of stopping foreign
excbange drain and all talk of dependence
on ourselves, will be just a mirage so long
as, we have created terrific vested interests
in all these things. Therefore, unless we
are able to do something in all these things
and think seriously of this, we will not be
able to go forward. Otherwise, what will
bappen 18, as I poioted out the othor. day,
just a Jack-pot race, Nothing is clear. As
far as the Planning Commission. is . coooes-
ped, 09 Do, queation. do they assert. that
sweh-and such a thing. will happea.

Somebody said that this is a Plap of
tagnation. I say, it is oot a Plan of stagna
tiop, which means you stay where you are,
byt it is a Plas. of - intensification ofv the
crigis fspm which our country is: seffering
becguse.its dependence. is.going. to, fusther
and further intensify. As a mgtter of fact,
all the foreign cxchangs. difficultics are ge-
ing,to intensify, agd cosnenization.of wealith,
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is going to intensify.
Plan
crisis,

This Plap does not ewen talk as to bow
much employment opportuaities are going
to be.created. With.regacd to unemploy-
ment, for cxample, they say, there are mo
reliafle figures. All the figures that have
been given so for by the Goverament. of
Tndia in the Second Plan and in the Third
Plan, according to them, are unreliable.
Very conveniently, they say so. Because,
inconvenient facts have got to be hidden.
That is why, I say, here is a Plan which
cannot enthuse a single individual. This
Is a Plan which intensifies the crisis which
will bring more poverty to people. Asa
matter of fact, with regard to the resources,
this is exactly the direction in which the
resources portion is going. After so many
of these things, what do they say 7 How
are they going to have additional resour-
ces ?

After providing for increased small
savings, after providing for all the other
things, they say that additional resources
have got to be found by Rs. 1,600 crores
of taxation by the Central Government and
Rs. 1, 100 crores by the State Governments.
This is in addition to Rs. 200 crores that
the Central Government will give the State
Qovernments by way of additional taxa-
tion. That means, Rs. 1800 crores of addi-
tional taxation during the next five years,
as for as the Centre itself is concerned and
over and above that, another Rs. 800 crores
of deficit financing. 1 dare say, judging by
the expericnce. of tho past three Plags,
this is the only target which is going to be
oot only fulfilled but. over-fulfilled. That
means, all the assumptions underying the
Plan are.geing to be a buskum ; no prige
stability is. going. to be there; and: the
comman people. are going to be. asked
more.and more. Therefore, why should
we be a party to this kind of plagning.?
We should not be a party to this kind of
Planning. The Prime Minister the other
day,asked, ‘1{-you are not geing: to be-a
party. to this kind of planning, what will
you do’ 7 That is a. different - matios. The
State Goverpments, as they exist, have to
fuaction within the present framewosk.
‘Why should they take the  moral respoasi

bility.of suppariiaa the-Planwhose. twade-

Therefore, thisis a
which 1s going to0 intensify the
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mentals, they know, are something which
is going to attack our people and which is
golog to increase owr deptndence on Yore-
ign coumries 7 Why should we accept
that ? We do not want to take the moral
responsibility for that, but, oo the other
band. we will fight on every occassion, we
will mobilise all the resources at our com-
mand—the resources of the common people
—and will fight tooth and nail against
every one of these anti-people policies.

SHRIMATI SUSHILA ROHATGI
(Bilbaur) It is indeed gratifying and
heartening to hear our learned Member,
Shrl P. Ramamurti waxing eloguent on a
subject in which, I thought, he had hardly
any interest or belief. [ thought, the
words ‘planning’ and ‘security’ were alien
to him. But today I find that, in spite of
his resistance to these, he is proving to be
eloguent on these matiers-.-

SHRI P. RAMAMURTI : Why are
you so {ll-informed ? No communist is
opposed to planning as such.

SHRIMATI SUSHILA ROHATGI
Kindly give me an opportunity and I shall
demolish your whole theory. The type of
planping that you believe in will be clearly
breught out by an example which 1 am
going to illustrate.

MR. SPEAKER : [ do not believe in
plasning. Please go ahead.

SHRIMATI SUSHILA ROHATGI :
What I wanted to say was this. Only last
year the Chief Minister of Kerala bad con-
veiéd a conférence or a seminar oo plann-
isg. It was undoubtedly a chaotic plann-
ibg. What were the results that emana-
' ted from that Seminar ? There were three
malh demands which came out of tbat
Seminar. The first was that there should
be a traasfer of power from the Ceatre to
the States, there should be absolute trans-
fer of fiscal powers of the Ceatre to the
States. [ would like to know how that
will react in the present context of things
that we are faclng now. The second de-
mand was that the expenditute oh defence
should be cut down. I d¢ pot koow
what Is this concept ©f plansing. This does
mot tally with the concept that we have,
40d In the present emergeacy, we canfol
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afford to cut down any expenditure on
defence since it would be suoicidal. Thirdly
—this was the main part—was their He-
mand of right to strike. 1 would like to
recall the incidents that are taking place in
West Bengal now. Even in West Bengal,
which bas a sophisticated industrial base,
the entrepreneurs are finding it extremely
difficult to exist at the present time and
hence they are not endeavouring to put up
any mew enterprise or industry. That may
be Mr. Remamurti’s comception of phame-
ing. There ugain, [ woeld say, there was
a demad for the right to strike by the labo-
urers, [f the same amount of indiscipiine
was allowed to prevail, if the same sense
of insecurity was allowed to prevail there,
there would be no planning for which we
and some parties on the Opposition side
stand for.  (Interruptions)

SHRIJ. B. KRIPALANI
You have not replied to him.

(Guna) 1

SHRIMATI SUSHILA ROHATGI :
That shows his interest in planiting. His
interest is in his party and in Ho other.
The Cougress Party plaks not omly for his
party but for all the other partibs ako
which may clash with its ideologically, avd
for the nation as a whole. Ih this PlabH-
ing we have an integrated approach. We
plan for the natiom as a whole,

It was rather surprising to hear Mr.
Ramamurti talking on socurity. Does he
not remember the blot and the siigma
which he and his party put on the entire
womanhood of Iadia by the incidents which
had taken place at the Rablndra Barobar
Stadium ? He and his party are assocla-
ted Wwith that and [ still say :

gar a1 qfagar

1 would like to ask him how far he
bélleves in this dictum. What right do he
and his party havé, by day chance what so
evet, to hurl dbude or this sort of thing dt
others ?

Then I also fail to uaderstand whether
he is sbusing the Cetgreas Patty or the
plan which has besa gives to us by the
Congress Party or whether he 18 abdslug
the Swatastra Party and dansing Mr. Masasri
gl the time. It is rether surpiising how
wWith their basle ldeologitil différenced the
various sectiots snd various partics in the
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Opposition can still work together so unite-
dly at certain times. (Inrerruptions).

AN HON. MEMBER :
know.

You do not

SHRIMATI SUSHILA ROHATGI : 1|
thiok their planning is not working. It is
only on occasions of no coofidence against
the Government and for ulterior reasons
that they unite together.

SHRI PILOO MODY :
that point.

Not even on

SHRIMATI SUSHILA ROHATGI : It
is only this year. I would recall what
happened 2 years ago when they all united.
They refuse to unite with each other and
work asa ounited opposition which any
responsible opposition Party wishes to do
anywhere.

It is true our plaoning is oeither the
directive planning of Russia nor the indi-
cative planning of Fraoce, but it is accord-
ing to the genius most sulted to our own
people. 'We bave accepted democratic
soclalism and we have successfully achieved
the three Plans.

One poiot which I fail to understand
was raised by Mr. Masani the other day.
He blamed the Fourth Plan as being a
process of continuity. 1 would like to ask
bim what is planning if it is not a contl-
nuous process at all. Planniog is formu-
lated with a vision right in the beginning.
It is a continuous process where various
links are united together. ’

A point was raised by an SSP member
who accused the holders of the privy purses
as ‘Gaddar’. He had accused the Prime
Minister also. (Imrerruptions)

g aTeq, ot W, w1 f fom B
TR & 98 a1a wE 97 )

SHRIMATI SUSHILA ROHATGI : 1
want to say that at a certain period in our
political history certaln people co-operated
and surrendered their suzeraiaty, for the
national honmour and for the unity of the
country. Should they be called ‘padday’ 7
| do not understand that at all,
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SHRIMATI SUSHILA ROHATGI:
He has accused the Prime Minister of
squandering the national wealth in going
about various Latin American countries. [
would say that in the present context, no
country can afford to live in isolation. It
Is in the international context and for buil-
ding bridges of friendship that we have to
carry and emamate the spirit of goodwill
everywhere and this camnot be counted in
terms of money but in terms of moral and
political strength. [ would only say that
thers is a very happy coincidence in the
launching of the Fourth Plan which syn-
chronises with the Gandhi centenary year.
Both the Father of the Nation and the
founder of the Plans worked for a common
objective that was to improve the status of
the ‘Daridra Narayan'. 1 am extremely
glad that we find a remarkable success dur-
ing the last three plans and the three
annual plans, We find that there has been
a diminishing dependence on foreign aid.
Against 259 of foreign aid we recelved in
the Third plan, we shall eventually be shift-
ing to 8%. Apart from that there is an
amount of self-confidence which has been
generated in the public because no plan
can succeed without men, money and mate-
rial or momentum and that can only come
by co operation, co-ordination and the good-
will of all the people concerned. With
these words I have great pleasure in sup-
porting the Fourth Plan.

SHRI J. B. KRIPALANI : Mr.
Speaker, Sir. It is rather bard on me to be
called upon to speak wheo two wvery elo-
quent speakers bave already spoken. And
also, Sir. if you call me in the end, I for-
get my spesch. 1 shall try to do my best.

Sir, this Plan is in the same category as
our three earlier Plans. The pattern has
not changed. This follows the same pat-
tern of the three earlier Plans.

1 would not go into the social objectivea
of this Plan. Everybody can see bow far
we bave reached the social objectives, that
we have got more educated idiots than be-
fore and we bave also more refined crimi-
nals on account of this education than we
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had before, and also we know where our
morals stand today —whether in the politi-
cal field, in the administrative field or in
the ficld of Commerce and Industry. These
are our social gains. The whole atmosphere
Is full of cunning and violence,

I will confine myself merely to the
economic objectives of the Plan. In that
Sir, as I told you, 1 won't dabble in figures
because figures can be given and manipu-
lated on both sides and moreover, what-
ever figures I had collected. I bad for-
gotten in the meantime I will state only
plain truths.

My hon. friend from the Communist
. party, Shri Ramamurthy gave the House
the objectives of the Plan in a very elabo-
rate quotation from this Plan, which has
repeated what was written in the Second
Plan. I would only say that the objective
of our Planning was to remove the poverty
of the masses. How was that poverty to
be removed 7 By giving them gainful em-
ployment, by at least dimioishing the
amount of unemployed man and partially
employed. That would be the simplest way
of stating the proposition.

Now, can anybody who bhas a con-
science—of course, not the private con-
science, but who has a public conscience—
say, that we have been able to give more
employment to people 7?7 Can anybody
say that the weaker sectlons of our society
have got more than what they used to get,
oot in money, but in real terms ? Io the
Third-five Year Plan itself it bas been
written that the real wages of the weaker
sections of the society bave diminished.
Their opportunities for work have diminish-
ed. [ wish my lady friend had not talked
of Gandhiji's Centenary.. He was a man
who worked only for the poor. The rich
could take care of themselves.

Sir, the backlog of unemployment has
been increasing after every Plan, Can any
congressman deny that 7 I will only say
those things which the congressmen them-
seolves have stated in the course of their
speeches it is also written in the Plan that
they have not been able to absorb the new
labour that comes into the market.

Then there is another thing. Have we
been able through our Three Plens and
through our non-Plan three years to dimi-
pish poverty ? Have we been able to im-
prove the standard of living of the poor ?
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In this I am not talking of myself, nor of
the Communists nor of the Swatantra Party.
I would tell them whbat Jawaharlal Nehru
sald. He once said in this House that it is
a fact that though the poor have not grown
poorer, the rich have grown richer. A for-
mer President of the Congress, Shrl Dhebar,
sald that the poor bave grown poorer. He
did not talk of the rich. It is not a ques-

tion of this Party or that Party. Itisa
question of hard facts.
Then there is another thing. Have

the prices been increasing or diminishing ?
They have been increasing. Will the stan-
dard of the poor people that way rise? It
is not possible. Sir, they claim that they
have greater production and they also say
that the prices are rising, and black-mar-
keting is also rising. Indirect taxes are
also risipg ? Can anybody deny that?
Can any Congressman deny that indirect
taxes fall more sharply and more dangerous-
ly upon the poor tham upon the rich ?
Also inflation has been increasing. I sald
once and I repeat It that this " inflation is
pick-pocketing. You may give it whatever
respectable name you like ; in fact you are
taking away people’s money. This is the
most dangerous way of taxing people. The
sooner we stop it, the better. The Finance
Minister said that he would stop it which
be never did and then be said be never
talked of it.

Foreign loans have been so dangerously
increasing that we have to ask for a mora-
torlum. If planning goes on like this, [
do not khow where we will be 7 I think
we are the greatest beggars in the world.
There is a reason for this, because our,
great Rishis also lived on begging. Begg-
ing is not only in our blood, but it is con-
sidered a respectable profession.

Then, Sir, it is said that we have pros-
pered. One Congressman said ; Look,
how many cars are there 7 The Congress-
man talking of cars | It took my breath
away. These cars are signs of our poverty.
This is pressure on the poor people. These
cars are purchased at the cost of the poor
people, whether we have them or others
have them.

They say that another objective jof the
Plan was to reduce the gap between the
rich and the poor. The gap between the
rich and the poor has enormously increas-
ed. At whose expense ? At the tax-
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Payers’ expense. My friends, the Com-
munists, gave the figures and said that they
have given loans to the capitalists, All
right. If you give loans to the capitalists,
why don't you turo them into share capi-
tal so that at least you get a little profit
from these loans ?

You will not even have those big loans
turned into capital, that is, the loans which
you have invested in thelr Industry, but
you want them to carry on and to grow
rich at the expense of the poor, atthe
expense of the taxpayer and at the expense
of the couatry.

1 am not the one who Is going to blame
any capitalist. A capitalist is not a phi-
lanthropist ; he has not opened burioess
for philanthropic purposes. It is the blind-
less of those who allow him to become
rich. Isay that if I were a capitalist I
would do the wvery same things that these
people are doing. They bave proclaimed
from the house-tops that they are not
philanthropists. Those who are in charge
of the country have to see that they do not
give them the opportunities by which the
gap between the rich and the poor could
increase.

So, when we talk of sociallsm, I say
that we talk with the tongue 1o our checks.
It is better that we never talk of socialism
and never talk of diminishing the gap bet-
ween the rich and the poor ; it is beiter
that we may as well plainly say that ours
is comptitive society in which anybody
who can make wealth would be allowed.

What are the reasons that are given to
us by Government? The first Is batural
calamities like drought and floods. Owr
planners are so poor In the study of history
that they do mot know as yet that ITadia is
subject to drought and floods periodically.
If the planpers do not make allowance for
these periodic droughts end floods, thea
they are no planners at ell.

Anpother teason given is war. Is any
nation not prepared for war? Have not
pations to undertake war 7 They have got
to. That also must be something which
the planners must take into consideration
when they are plaoning.

The third reason that they have given
is increased Population. There are many
wise men among us who have not increased
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population. But does this couvatry conslst
of those few wise mea or many foolish
people who go on in ing the | }
tion ? Did the planoers shink that afier
Independence, there will be no increase in
population ? Then they should have taken
immgdiate measures to see that it was not
pos for population to increase.

What is wrong with these plams ?
These plans are fuadamentally misconceiv-
ed. They are absolutely o plans at all.
When people asked Gandhiji, ‘Have you
any objection to hbig industries and to
mechanised industries 7 He said ‘This
is a misconception about me as there are’
many misconceptions about me ; T am not
against electricity ; I am not against ship-
building ; 1 am not against iron works,
but in my scheme of things, the pattern
must be changed ; the emphasis must be
changed.

We have a very big population we have
Bot as big a population per squre mile as
Japan has. How does Japan manage its
industry 7 We have got all the raw materials
that are necessary for industey ; we have
iron, we bave coal, aad we have oil, but the
Japanese have none of these things. They
get iron ore from us : they get coal from
somewhere somewhore olsc and they pet
petrol from yet another place. Yet, they
are able to feed 900 souls per sq wmile
while we are aot able 0 foed 400 souls per
sq. mile. Their populstion per sq. mile
is more than double eur population per sg.
mile and yet they are able to maintain that
population. Why ?

Because of decemtralised industry,
becaust their emphasis is not on centralised
industry. What have we done ? We have
followed the pattern of Europe after the
lodustrinl Rewstation. 'We think there can
be mo ether wdustrisliswtion et the bee
8s it veok ‘place in thve west. We have ateo
fotiowed the Russten method. Our plams
are anade capital-intensive wmdl  not fabour-
imensive. Wb hawe o eer labowr Ihe
capited sve ‘mwed, if oaly we will otHise i,
‘We do not wtiee bur labotir.

Then we go for foreign loans. Even
Europeab economists after whom we fashion
our plans ‘have said that India and Asia
cannot follow fhe same pattern of industri-
alisation that took place at the end of
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the 18th century, what is called the
Industrial Revolution, or even the Russian
method ; we will hawe to choose methods
of our qwa.

The great Swedish economist, Prof.
Myrdal, has written three volumes of what
is called The Astatic Drama. He has talked
of India and other countries of Asia. He
has, clearly said that our economy must be
job-oriented, not capital oriented. When
you have a big industey. it requires about
Re. 75,000 or Rs. 1,00,000 to engage one
labourer.

SHRI HUMAYUN KABIR : Ooe
million rupees.
SHRI J. B. KRIPALANI: 1 happen

to be connected with the kbadi industry.
We bave a production worth Rs. 2 crores.
We give employment to 4,500 drganisers :
we give empleyment to 25,000 craftsmen ;
we give employment to 2 lakh spioners.
This is the potential of a decentralised
industry. And what is our captial ? Very
small.

I asked a mill agent : “Supposing you
cou!d have Rs.1 crore worth of cloth
production, how much labour would you
reguire " You will be surprised to know
that he sald, ‘1500 people’. 1 asked :
‘Supposing you take the distribution also in
your bands, as we have it in our hands.
how many more will you take " He said:
‘500 more’. A labour of 2,000 to be
employed on a production of Rs. 1 crores.
We are producing Rs. 2 crores worth of
kbadi and we give :mployment to labour
as I referred to. We do not underatand
the potential of decentralised industry.

Let me cite the evidence which will be
mare conclusive to my commupist friends
than anything else. What did a leading
Polish economist say ? He said : ‘Planned
socialist econemy is meore chaotic and
anarchic thap private capitalist ecopomy’.
He said that the Polish people are thinking
what would happen lo their invesiment,
whether they should noi chapge their
pattern of investment. It is in a communist
country that they say that planned seolalist
economy is mors chaatic and more anarchic
than capitalist economy in private hands.
This is the evidenco from peoplc who have
cxperienced it.

All right. Even these plans—have we
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- made them carefully ? See the plan

physical targets. They
are never reached. But the financial
targels is over-spent. Double the money
bas been apent to that budgeted for and
balf the work has not been done. Some-
times we have introduced machines which
are workiog balf the time ; we do not need
that much which is produced, and we have
been suffering losses. Then who manages
our industry ? Not any industrialist.
Before independent, we used io say that
when we would be indepeudent, we would
have am esconomic cadre. We have no
economic cadre at all.

We rely upon the bureaucrats to man-
age the industry. Can industry and com-
merce be mamuged by bureaucrats ? You
patronise the post office. It is a commer-
cial organization. Yet the clerk there will
speak as if he is a bada sahib ; he will say!
stamps are not available, please come
tomorrow. They will never say : please.
Go to an employee in the Railway. Or
take the telephone ; they get money from
us. It is a commercial institution. It is
80 organised in other places that they talk
to you politely and they will give a call
three thousand miles away in two minutes,
while you have mot even kept down the
receiver. But this is how we are carrying
on our industry. If we carry on like that
T do not know what will happen to our
country. And even our Prime Minister
said the other day that we had done better
in the non-planned three years than we did
in three plans so far as agriculture was
concerned. [ hope I am reporting her
correctly. Therefore, I caonot see what
necessity is there for this planning when
for thre¢ years we had no planning and
nobody ever complaioed ; we were going
on better. Give us a litlle more non
planned economy so that the country can
breathe more freely than it had done upto
this time.

@ wpw wm (@) ;g
wga, & ow qawr= Faraa 7 garsa
F@T g, wied gofle Far § fF wme-
fra e ¥Q @R @ wEw Y aw
Y & g T w30 | qg @ faegw
T-gee A § T gw sfedfeq o &
s T ;T fefaen W g

targets, the
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DHIRESWAR KALITA
You know Kashmir is sinking

SHRI
(Gaubati) :
now |
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SHRI AHMAD AGA : I know it. We
will all sink or swim together : remember
that, and remember that for ever.

WEIH WEIEY, ARl AE F W
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femr & ot aos! @@ §@ ¥ T=mT
g | g8 e faw w1 g E WA w14,
W w A dR@H 3w aw
@)
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Sir, the debate itself must have
convinced the hon. members how very
difficult it is to have a plan that will satisTy
all sections of the House. Many of the
members have themselves replied to most
of the poims raised by other mombers. As
usoal, the oriticism has beem wmutmally
contradictory in many #mportamt respects.
Perbaps the ome poimt on which wany
members  opposite agree is that veey
emphasise 1be Bogative aspect of the plan,
that is, what has aot bappened. Very fow
of them take any look at all at what #as
been achieved.

We have, as s oot unusval in dhis
House, one extrame—hon. membem sitting
opposite there and Shri Masani, whe makes
astroog plea for the private secior. At
first, we were called oaly fellow-travellocs,
but now we have been pushed evea further
and we have been coupled with Marxists,
including my good friend, Dr. V.K.R.V.
Rao and others.

SHRI NATH PAl (Rajapur) : He does
not seem to be unhappy at that. He seems
to be emjoying.

SHRIMAT! INDIRA GANDHI : At
the other end there are some of our hen.
friends sitting on that side whe bavc Mak-
ed us with the capitalists and who ase for
much greater comtrol. On oot side Mhey
want abolition of controls and op the
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other side they want greater control and
they see a curtailment of the public sector
in the present Plan. At the same time,
from our side many constructive suggestions
have been made and some from the other
side also.

Itis en indication of the rising frus-
tration of the Swantantra Party that one of

their older members, the first speaker,
should bave descended to abusive and
strong language. I shall mnot tire the

patience of hon. Members by referring to
some obviously misleading and fatuous
remarks. Hon. Members from the other
side have never hesitated to criticise the
Government in the strongest possible terms.
We are well able to look after ourselves and
do not otrject to such criticism ; however, it
is not in the tradition of the House to criti-
cise those who are unable to defend them-
selves here and, if I may say so, 1 thought
it was in bad taste to mention the Deputy
Chairman and members of the Planning
Commission by name and to make regret-
table personal attacks in soch unrestrained
language.

It is typical of the hon. Member, Sir,
that of all animals he should have chosen
to allude to the mule. His reference was
in terms of popular upinformed prejudice
rather than the real qualities of the animal.
T must admit that 1 used to speak of the
mule in rather tbe same language myself
until I bad occasion to go to Bhutan with
my father and to ride the mule for five to
six days crossing four very high ranges of
the Himalayas. The manner in which the
hon. Member spoke about it is the proof
that he has approached the Fourth Plan
and indeed the very question of plaoni
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transport. All over the world the mule
symbolyses hard work, strength, depend-
ability and dogged determination.

The hon. Member once again intro-
duced into this report, his own argument
about what kind of planning we should
have in this country. He wanted us to
adopt indicative plaoning as it exists in
France. A reply to that has been made
but, nevertheless, I would like to say that
it may be an example of planning suited to
an economy which is industrially highly
developed and the central structures of
which remain capitalistic. The hon. Mem-
ber is a widely read person and he should
have read—perbaps he has deliberately
chosen to ignore such reference in this
House—that there are also French plan-
ners who have indicated that their model is
not necessarilv suitable for developlng
countries which are faced with multiple
problems such as we have in India.

There is today a large measure of com-
mon ground in the techniques of drawing
up plans and in the methods of executing
them. While, on the ope hand, there is
recognition that market mechanisms, de-
centralised decislon-making and indirect
controls have their value, on the other
band, there is increasing willingness to
acknowledge the utility of control and pub-
lic action which were formerly considered
to be an anathema. Now, planning does
not permit of any wholesale and unthinking
importation of foreign models, whether of
one kind or another. Planning has to take
into account our own condition, our own
circumstances and, as one of our members
said just now, the gemius of our own
peopl Our plaoping bas to be, and

with a closed and prejudiced mind, Does
Shri Masani not koow that the mule has
been of iovaluable help to our army over
the years. This animal......

SHRI PILOO MODI : Sir, is the
speech a defence of the animal or a defence
of the Plan ?

SHRIMATI INDIRA GANDHI :
This animal has proved to be a strong
dependable creature, steady, sure-footed
and advancing towards the set goal, along
difficult and steep tracks which are too
difficylt for any other snimal or mode of

it shall be, Indian planning. We do mnot
follow either the Soviet method or the
French or any other method.

SHRI PILOO MODY : We believe in
family planning.

SHRIMATI INDIRA GANDHI : The
nature of Indian Plaoning is unique and
pioneering in its wake, because we were
the very first to attempt planning within
the framework of parliamentary democracy.
No other country, large or small, which
is following our political system, had under-
taken any such effort, when we ombarked
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on planned economic development in
1950-51.

SHRI J. B. KRIPALANI : Then, why
are the rich growing richer 7

SHRIMATI INDIRA GANDHI : We
have made progress in the past 18 years
despite our very special circumstances—
Firstly, there is the democratic set up
which rules out authoritarian methods,
the federal set up and sub-continental
dimensions of the country calling for re-
conciliation of Centre-States point of view,
the problems of far-flung areas, problems
of disparities in levels of development
between regions etc, and, of course, the
growing population which does erode the
fruits of progress. Then, there were ex-
ceptional  difficulties, for example, the
Chipese aggressior of 1962, two successive
aggre:siops and two years of unprecedented
drought. While 1 have the greatest res-
pect for Acharya Kripalani, I do not think
that anybody could have anticipated these
developments. It is true that we have been
having drought in India in one part or
another for many years. But the sort of
drought which we experienced in the last
two years we have not had in India for
over a« hundred years. It was something
which was entirely unprecedented in nature
and unknown here before. So, ooe should
pot take these things lightly. These are
realities which cannot be ignored, however
much it may suit some of us to do so.

Defence cxpenditure alone had to be
stepped up from a little over Rs. 300
crores a year to over Rs. 1,000 croresa
year. In five year period this meant an
unavoldable and inescapable diversion of
very scarce resources to the extent of
Rs. 3,500 crores. Similarly, Ib two years
of drought we lost something like 30 mil-
lion tonnss of food and the impact of this
major set back should be well-known to
bhon. Members of the Swantantra Party,
because when that impact was felt only
last year, the representatives of industry
wero amongst the loudest to demand seza-
bic increases in the public sector outlay so
as to broaden the demand for their pro-
ducts and to sustain them through the re-
cession. These are hard facts and realities
which we simply cannot igoore.

_ The hon. Member used certaln figures,
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rather selectively, in an attempt to show
that people have become poorer. Now,
had he taken the base year 1950-51, a year
before the commencement of planning,
and worked out changes in 1967-68 over
the base year, he would have presented a
different picture. To present the case in
perspective, may I clte a few figures ?

As compared with 1950-51, in 1967-68
the per capita availability of foodgrains in-
creased by 16 per cent, of edible oils by 18
per cent, of cloth by 37 per cent, of sugar
by 43 per cent and of coffee by 40 per
cent. This has taken place despite a large
addition to our population. The anpual
rate of increase in population bas gone up
from 1.25 per cent In the First Plan to 2.5
der cent In recent years. Much as one
appreciates the thoughtfulness of those who
have not added to the population, I might
say, some of the increase is not due to the
efforts of individuals but is due to certain
health measures, that is, substantial fall in
the mortality rate by 45 per cent and in-
crease in the longevity of life. This is no
mean an achlevement and cannot but be
attributed to our planned efforts.

The question which has distributed
many Members here, and as mentioned by
Acharyaji also, is the question of our debts
and in particular why we should ask for
re-scheduling of debts. But this need
arises from the same consideration as the
need for fresh forelgn loans or direct forei-
gn investment, that is, the imbalance bet-
ween exports and imports. This is one
way and a very effective way of reduciog
our obligatlons In regard to our debt pay-
ments. The justification for debt relief
derives from the fact that large proportion
of our export earnings is now being requir-
ed to meet the debt burden, leaving insuffi-
clent forelgn exchange for our necessary
imports. It Is recognised today by all de-
veloplng countrles that they need sub-
stantlal foreign aid in the transitional stage
of development to be gradually reduced
and, finally, eliminated once the imbalance
in foreign trade has been corrected. It is
also widely recognised that foreign loans
should carry very low rates of interest and
that the period of repayment should be
long. However, a fair proportion of our
earlier loans carried a relatively high rate
of Interest with a relatively shorter period
of payment. This has put considerable
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strain on our balance of payments at a
time when our export capacity is not high
enough to bear the burden. The negotia-
tion for re-scheduling is primarily to gain
some relief in this matter and it has the
effect of easing the burden of old loans as
well as new ones so that the needs of
developing countries are better met.
Acharyaji said something about our old
tradition of begging. But today this 1s not
old tradition but a contemporary situation
which does not apply merely to us
or to other developing countries llke us.
It is something which is also faced
by the developed and advanced countries
In fact, there is not a single country
in the world which does not face
it. Developed countries seek debt relief
though camouflaged in different forms.

There has been great hardship, of
course, by the rise in prices and I would be
the first to admit it. It is not something
which we can ignore or which we can
gloss over. But it has to be scen in per-
spective, Between 1950-51 and 1964-65, the
price levels bad risen at an anoval com-
pound rate of 2.5 per cent in India and
this compares favourably with many other
countries. It is only since then that there
has been a sharp rise in prices due to the
unprecedented drought and the consequent
decline in agricultural production. With
the improvement in agricultusal production,
a measure of stability in prices is being
restored. This stabitity will be maintained
in the Fourth Plan in view of the emphasis
on agricultural production and building up
of buffer-stock of foodgrains.

Many Membess have spoken about the
outlay on agricultural production oot be-
ing suficient. The other day, when I was
talking about our increased emphasis on
agriculture, some Members raised unneces-
sary doubts as to how the figures I gave
compared with the corresponding figures
in the Third Plan.

I bave indicated that, if one were to
put together all the direct as well as in-
direct outlays on agricultural production,
one would arrive at the figure of Rs. 4,606
crores, constituting 32 per cent of the total
outlay in the pubic sector. In a sense,
even this figure does not fully reflect the
investments contenplated in the Plan for
the augmentation of agricultural production.
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To give just one instance, we should fur-
ther include a portion of the finvestment
on the generation and tramsmission of
power which relates to agricultural pre-
duction programmes.

Coming to the earlier Plans I should
like to say that. according to a detailed
analysis of the Planning Commission, the
corresponding or comparable outlay on
schemes benefiting agricultural production
in the Second Plan was of the order of
Rs. 1,278 erores or 26.6 per cent of the
public sector outlay. The comparable
figures for the Third Plan are Rs. 2,112
crores or 28.1 per cent of the total outlay.

It is thus clear that greatsr emphasis
has been laid on agricultural production
as compared with the earlier Plans, and
investiments have been substantially in-
creased both in absolute terms and as per
centage of the total outlay contemplated
in the Fourth Plan.

We should also remember that a signi-
ficant portion of the increase in incomes
accruing in the agricultural sector will re-
main in private hands and will be utilised
for investment in agricultural improvement.
The Fourth Plan estimates such direct in-
vestments in agriculture and allied pro-
grammes In the private sector at Rs. 1,800
crores as against only Rs. 800 crores in the
Third Plan.

If we take a composite view of the
outlays in both private and public sector
it will be clear that the Fourth Plan accords
a higher priority to allocation of resources
for agricultural development as compared
with the Third Plan.

Many members also expressed comcern
about the comparative neglect of the needs
of the rural areas in our Plan and have
called for a shift in bias from the urban to
the rural areas in our strategy of economic
development. Development outlays in
many rectors such as power, transport and
communications benefit the national econo-
my as a whole. It will be difficult to
apportion the benefit as between rural and
urban arcas, However, we have already
indicated that the new Plan attaches greater
importance than the earlier Plans to agri-
cultural production which constitutes the
shestanchor of rural ecomomy. From a
yuick analysis of the programmes and the
social sprvices sych as cdcation, medical
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relief, public health and weifare, and wel-
fare of backward classes, benefiting the
rural areas, taking to the outlay on agricul-
tural productiou and other related pro-
grammes and the rural component of social
services, tt is seen that the public sector
outlay in the Fourth Plan benefiting the
rural areas will be of the order of Rs. 5,666
crores. This will constitute 39.3 per cent
or very nearly 40 per cent of the total
public sector outlay in the Fourth Plan.
A very substantial portion of the outlay on
the building of economic overheads such
as power, transport and communications
is not included im this figure because of
the difficaties of apportionment. The
comparable figures for the Third Plan are
Rs. 2,560 crores or 34.1 per cent, and for
the Second Plan, Rs. 1,532 crores or 31.9
per cent,

Prof. Kabir and some other hon. mem-
bers mentioned rural electrification. The
provision for rural electrification has been
increased from Rs. 75 crores in the Second
Plan to Rs. 105 crores in the Third Plan,
and for the Fourth Plan a provision of
Rs. 363 crores is proposed apart from the
funds to be made available by the Rural
Electrification Corporation and other insti-
tutlons.

AN HON. MEMBER : A drop in the

ocean.

SHRIMATI INDIRA GANDHI : With
regard to the position of fertilisers, pesti-
cides and tractors, the provision has gone
up from Rs, 72 crores in the Second Plan
to Rs. 125 erores in the Third Plan, and
pow to Rs. B54.5 crores in the Foun'h
Plan. The example of pump sets is sigoi-
ficant because they are directly relevant to
agricultural production, just as fertilisers
are. The number of pump sets which was
5.13 lakhs at the end of the Third Plan is
expected to increase by nearly 5 times that
figure to 23.1 lakhs at the end of the Fourth
Plan. Therefore, it is not really correct to
say that the rural areas have been neglected.
However, it is indeed true that India lives
in its 5§ lakh villages and the true test of
development in thls country lies in the
beterment of the rural masses, specially
those in the backward pockets and those
which have been under-privileged in l!JG
past. It is not easy to wipe out the dis-
parites or suddenly raise the level of those
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who bave been most backward and who
have been discriminated against in many
ways.

Special mention has been rightly made
of our brethren from the Scheduled Castes
and Scheduled Tribes. Every effort is now
being made to help them and to see that
although the disparity cannot immediately
be bridged, at least it should be lessened
and they should be given better opportuni-
ties to move ahead.

An hon. Member spoke of the public
sector enterprises as laggards and drones.
I do not think that this description is at
all justified. The present investment in
Central Government industrial and com-
mercial eaterprises over 80 in number is of
the order of Rs. 3500 crores. Out of this
the investment in 55 running concerns in-
cluding Hindustan Steel accounts nearly to
Rs. 3200 crores. During 1967-68 these en-
terprises showed a profit of over Rs. 48
crores. Substantial profits were earned
by Indian Oil Corporation, Hindustan Aero-
nautics Ltd., Fertiliser Corporation of India
Oil and Natural Gas Commission, Bharat
Electronics Ltd. as well as 25 other corpo-
rations, Many enterprises have declared
dividends ranging from 5% to 15%,. How
ever, it is true that 24 public enterprises
showed a net loss of Rs. 35 crores. Govern-
ment are not at all complacent about the
situation and are fully aware of the great
peed to improve the working and profita-
bility of these undertakings. Some points
were made about the appointments of ex-
perts rather than burcaucrats. The old
policy is being changed and we are going
in this direction. We are trying to use
expertise and knowledge wherever it may
exist.

1am rather sorry to see that some
attempt was made to try to bringina
north-south element in this debate. I would
like to assure my hon. friend opposite that
the distribution of Central assistance is
made on the basis of oObjective criteria
arrived at by consensus among the Chief
Ministers themeselves, Tamit Nadu was
represented at this meeting by a Minister,
Shri Madbavan, The consensus formula
was proposed by the Chief Minister of
Kerala and second by the Chiel Minister of
Maharashtra and agreed to by all as the
best possible in the circumstances. Within
the framework of this formula, there was
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bardly any scope for the exercise of dis-
crimipation against the States. Only 109
of the Central assistance was left to be
distributed among the States with reference
to special problems, and subjective judg-
ment was involved in the distribution only
of this amount. Now perhaps the hon.
Member will be interested to know that
Tamil Madu is one of the few States which
will have a significantly larger Fourth Plan
thao its Third Plan.

Tamil NMadu will, i terms of aggregate
outlay be the third biggest. The only two
States which will have bigger plans are
Maharashtra which has a strong resource-
base and U. P. with nearly 2} times the
population of Tamil Nadu. Tamil Nadu
should therefore not have any special grieva-
nce—apart from the general grievance of
all States and all Central Ministries that
the Plan should be larger.

Some questions were also asked about
Central assistance. As I have said ona
previous occasion, the Central assistance
will be released in terms of block loans and
grants under broad beads of development
and will not now be tied to specific
schemes.

There was one very important point
made regarding employment and practically
all Members rightly showed their concern.
This morning as you are aware, Sir, a de-
putation of the Samajvadi Yuvek Samaj
met me. This deputation was accompanied
by some hon. Members. They presented
a Memorandum and they wanted Govern-
ment to do more to solve the unemploment
problem. In fact they asked for a Com-
mission 1o be set up to study the problem,
and also suggested some other steps.

As 1 explained to them and as I have
said already in this House, we are very
- deeply concerned about the unemployment
problecm and it is an anxiety which we
share with every parent, with every teacher,
in fact, with every young person. Some
of the more acute forms of educated un-
employment are directly related to reces-
sion. But, on the whole, the problem is
the result of growth of general education
at a faster rate then of the economy as a
whole. The House knows that the Com-
mittee of Experts of which Professor Dante-
wala a8 Chairman and Professor Raj and
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Shri Lahiri as Members has been set up to
examine certain aspects of this important
problem : but we need not wait for the
report of this Committes, because our
entire approach to development has bad
a deliberate employment bias.

We have not been advocates of big
machinery for agriculture but have emphasi-
sed the use of small implements by the
small farmers and agriculturists and workers
to help new trades and the small enterpre-
aeurs as for the land army, and this Is one
of the proposals of the Momorandum. 1
myself have always been attracted by the
idea but I feel that it will need to be very
carefully considered in fits practical and
other aspects.

I bave told the Members who came to
see me that we will certalnly give considera-
tion to the suggestions which they have
mads. Some of them are alieady belng
looked into in depth.

My hon. friend from the Jan Sangh
wanted a Swadeshi Plan. The hon. Member
knows that this is an aspect which 1 have
been stressing all along, even before the
Draft Outline came out. I feel that the
Plan is already swadeshi in that it puts the
whole emphasis on self-reliance. The pet
foreign aid in the Fourth Plan will only be
8% of the total investment. The Plan
also seeks to put a stop to the import of
foodgrains on concessional terms within
two years.

The Plan lays emphasis on the role of
developing machinery and equipment as
also domestic know-how and expertise.

I thiok it Is rather unfair on the part
of the hon. Member opposite to say that
Delbi bas been specially discriminated
against. As he rightly pointed out, all of
us are very much concerned with the
development of Delhi, but in this particular
situation, everybody is discriminated against
in a manner of speaking, because of our
lack of resources.

MNow, several Members have drawn
attention to the nesds of various areas and
different classes of people. It is natural
that each Member should draw attention
to the special needs of his own State.

We are very f of the 1 in
the Plan and the needs to help each State.
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Each State feels that if it could have more
irrigation, it could feed the whole country,
if it bad certain industrial schemes, it could
provide employment to vast numbers and
they are right in thioking so. With all
our sympathy with these demands and
aspirations, it is not possible to provide
for all the desirable things which need to
be done. The Plan is a design of develop-
ment which has to define objectives very
selectively, and formulate measures which
must be adopted to realise these objectives.
While the goals are important, the means
to realise them are not less important. We
have heard a lot about how many more
necessary thiogs should be done, but not
50 much thought has been given nor are
steps proposed for the achieving of these
objectives. In the months and years ahead,
Parliament will bhave the opportunity of
discussing these measures. One of the
Hon. Members said that the time here was
much too short. We want the eotire
country to discuss these questions...

AN HON. MEMBER : You have
imposed Sec. 144 in Delhi. How can people
here discuss 7

SHRIMATI INDIRA GANDHI: As
we bave said, the Plan will be reviewed
from year to year and certainly if anything
can be added to it or new programmes be
taken up, there will be no hesitation in
doing so.

The Plan must lead the country forward
with greater vigour and determination to
its goal of a more prosperous and economic
order. Sir, the venarable Acharya ended
his speech by saying or by asking : where
is the country going 7 I do not know about

the hon. Memb But Ip Ily have
no doubt at all...
SOME HON. MEMBERS : Where is

it going 7

SHRIMATI INDIRA GANDHI : It is
golng towards progress and prosperity and
towards lessening of disparity. But the
journey is hard and long and it is going to
take courage and determination and co-
operation of all of us together ....(Interrup-
ttong). 1t is upto Shri Piloo Mody to find
out what kind of Government can bave the
people’s support. But I doubt very much
if it is his Party.
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MR. SPEAKER : There are a number
of substitute motlons before us.

SHR1 HUMAYUN KABIR : The
motion of the Government is only for
taking this into comsideration. We have
already taken it into coosideration. Now
oo further action is necessary.

MR. SPEAKER : Some bave meved
substitute molions. For instance, Shrl
Vishwa Math Pandey has moved a sub-
stitute motion.

First I will put Shri Masani’s substitute
motion seeking disapproval of the Plan to
the vote of the House.

The question is :
That for the original motton,
following be substituted, namely :

*This House, having considered the
“Fourth Five Year Plan 1969—74—
Draft™, laid on the Table of the House
on the 21lst April, 1969, disapproves of
the Draft Plan for the folowing
rCASODS @

(a) the Draft Fourth Plan clearly
indicates that the Government has
evidently learnt nothing from the
failure of the Second and Third
Five Year Plans ; and the targots
of the Plan are as speculative as
those of the Second and Third
Plans and are as little likely to be
achieved ;

(b) undue emphasis oo Heavy Indus-
tries at the cost of Agriculture
continues to be a feature of the
Fourth Plan ;

(c) it ignores the fact that the high
cost economy caused by infiation
and the distortion caused by the
“rupec countries’’ racket dooms
the hope of exporting non-tradi-
tional commodities to disappoint-
ment ;

(d) it concedes that, as wasteful
expenditure canpot be curtalled
further excessive taxation and a
continuing resort to deficit finance
will become necessary ; forther
texatico and the diversion of the
people’s savings are istended to
finance increased expenditare on
inefficient and unprofitable govern-
mental undertakings ;

the
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(e) agricultural activities are threaten-
ed with institutionalisation : and

(f}) even while conceding that controls
and the licencing system are not
functioning satisfactorily, there is
no readioess to turn to the obvious

(Division No. 19

Amat, Shri D.
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Bharat Singh, Shri

Birua, Shri Kolai
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Deo, Shri K. P. Singh
Deo, Shri P. K.

Desai, Shri C. C.

Devgun, Shri Hardayal
Digvijai Nath, Shri
_Dipa, Shri A.
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Gupta, Shri Kanwar Lal
Joshi, Shri Jagannath Rao

Khan, Shrl H. Ajmal
Kotbari, Shri 8. S.

Agadi, Shri S. A.

Aga, Shri Ahmad

Ahmed, Sbri F. A.

. Arumugam, Shzi R. S.
Awadesh Chandra Siogh, Shri
Babunath Singh, Shri
Bajpai, Shri Shashibhusban
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Barupal, Shri P. L.
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Chaudbary, Shri Nitiraj Singh
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ajternative of decontrol and
increased competition ; and the
Plan peglects the interests of the
consumer”. (14)

The Lok Sabba divided :

AYES 16.42 hrs.)
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MR. SPEAKER :
division is :

Ayes : 33 ; Moes 163 ; Abstentions 39.
The Noes have it ; the Noes have it.

The result* of the

The motion way negatived.

SHRI SURENDRANATH DWIVEDY :
There are more abstensions than *Noes’,

SHRI VASUDEVAN NAIR (Peermade);
Shri Ramavatar Shastri’s substitute motions
No. § and 6 may be put Lo vote separately.

SHRI SHIVA CHANDRA JHA . My
substitue motion No. 3 may also be put to
vote separately.

MR. SPEAKER : The Lobbies have
cleared already. 1 need not have them
cleared again.

The question is :

That for the original motion, the follow-
ing be substituted, namely : —

“This House having considered the
“Fourth Five Year Plan 1969—74 —
Draft™ laid on the Table of the House
on the 2ist April, 1969, is of the opinion
that—

(a) the basic principles underlined
in the alternative drafted by the State
Planning Board coaostituted by UF
Government of Kerala be made the
basis of the Fourth Plan in order to
give it the shape of public welfare
Plan ; the points raised by the Kerala
Chief Minister and West Bengal Deputy
Chief Minister in the last meeting of
Natiopal Development Council be
included ia the Fourth Plan ;

(b) the policy of non-capitalistic
development be adopted afier rejecting
the policy of capitalistic development ;

(c) banks basic industries, tea-planta-
tions, foreign trade, foreigm oil com-
panies, wholesale trade of foodgrains
be nationalised to break the increasing
monopoly of 75 capitalist families on
the country’s economic life and imme-
diate steps be taken to look into the
charges and corruption slleged against
Birla brothers ;
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(d) immediate drastic steps be taken
to end the loot let loose by profiteers,
grain speculators and hoarders in order
to check the rise in prices of ecasential
commoditles ;

(e) guarantee of need-based wages,
merger of DA with pay, opeutrallsation
of full dearness allowance, safeguarding
the Trade Union rights and scrapping
off anti-strike and other repressive legal
provisions in order to ecmable working
classes of the country to taks active

part in the economic development
works of the country be Included in
the Plan ; and

(N more financial provision be made
for uniform progress of Blbar, Eastern
UP, Orissa, Rajasthan, Gujarat and
other backward States ; concrete and
effective steps be taken to remove
reglonal imbalance and basic Industries
be extended in the public sector in the
country ;. (5)

That for the original motion, the follow-
iog be substituted, namely :—

“This House baving considered the
“Fourth Five Year Plan 1969—74—
Draft” Jald on the Table of the House
on the 21st April, 1969, is of the oplnion
that—

(a) effective steps be taken to imple-
ment legislation regarding land reforms
with a view to increase agricultural
output so as to make country self-
dependent in the matter of foodgrains ;
to distribute free waste land and
Government fallow land among agricu!-
tural labourers and poor farmers and
to make avallable fertilizers and seeds
at cheap prices and electricity be pro-
vided 1n villages at cheap rates ;

(b) agricultural labourers be provid-
ed with land for cultivation and the
minimum wages be assured to them ;

(c) effective steps be taken to remove
unemployment ;

(d) land revenue on the unecomomic
holdings be abolished and slabwise agri-
cultural income-tax be introduced ;

(e) funds allocated for the public
sector in the Plan be increased and

*The following Members also recorded
Sarvashri Buta Singh and V. B.

their votes for *“NOES’ !
Tarodekar,
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those allocated for the private sector be
reduced ; and

(f) funds allocated In the Plan for
irrigation, soclal welfare, education,
electricity, agriculture, foodgrains,
development of industries, development

Division No, 20) AYES
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Banerjee, Shri S. M.
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of roads and highways, bouse-building,
water-supply schemes, development of
backward classes and labour welfare be
increased.” (6)

The Lok Sabha divided.
[16.51 brs.
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Sankata Prasad, Dr.
Savitri Shyam, Shrimati
Sayeed, Shri P. M.

Sen, Shri Dwaipayan
Sen, Shri P. G.
Sethuraman, Shri N.
Shambhu Nath, Shri
Shankaranand, Shri B.
Shashi Bhushan, Shri
Shastri, Sbri Biswanarayan
Shastri, Shri Ramanand
Sheo Narain, Shri

Sher Singh, Shri

Shinde, Shri Anpasahib
Shukla, Shri 8. N.
Siddheshwar Prasad, Shri
Singh, Shri D. N,
Snatak, Shri Nar Deo
Sinha, Shri R. K.
Solanki, Sbri S. M.
Sonar, Dr. A. G.
Sapavaoe, Shri
Sudarsanam, Shri M.
Supakar, Shri Sradhakar
Swaran Singh, Shri
‘Tarodekar, Shri V. B.
Tiwary, Shri D, N.
Tiwary, Shri K. N,
Uikey, Shri M. G.

Ulaks, Shri Ramachandra
Veerappa, Shri Ramachapdra
Venkatasubbaiah, Shri P.
Verma, Shri Balgovind
Virbhadra Sipgh, Shri
Vyas, Shri Ramesh Chandra
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) _MR.SPEAKER: The result* of the
c_llmfon it : Ayes 29 ; Noes 168 ; Absten-
tlons 33. The Noes have it ; the Noes
have it.

The motion was megatived.

MR. SPEAKER : What
§. C. Jba's substitute motion ?

about Shri
SHRI SHIV CHANDRA JHA ! T press
it to division.

MR. SPEAKER : What about
Humayun Kabir's substitute motion ?

Shri

SHRI HUMAYUN' KABIR 1 I press
it to division.

MR. SPEAKER : There must be some
limit, 1 thought the” House had agreed
that on one or two substitute motions there
would be division. [Insistende on division
on every substitute motion by the' mover
of such a motion is sombething 1 am bot
able to understand. It takes somie time for
the voting machine to work again. I cap-
not put the next motion to vote by division
immediately.

1 shall mow put

No. 3, substitute
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“Fourth Five Year Plan 1969 —74—Draft”,
laid on the Table of the House on the
21st April, 1969, is of opinion that—

(a) the plan is glaringly devoid of
any scientific philosophy of Plan-
ning ;

it has not pointed out the press-
ing need of the pationalization of
the commanding heights of the
economy, such as, banks, whole-
sale foreign and internal trade,
steel and coal and has failed to
show how the gqualitative change
in land-ownership be brought
about ;

(c) it has made no provision for the
workers’ participation In the
management of the public under-
takiogs and that the income cell-
ings to the ratio of ooe to tem be
immediately put into effect ;

the P.L. 480 funds retained and
used by American Embassy in
India be immediately frozen ;

it has not pointed out how the
full employment in the country
would be brought into being ;
and

(f) it has falled to point out how the

(b)

(d)

(e)

motion by ShriS.C. Jba to vote. Let peoples participation in the Plan
the Opposition b th Isfaction.
¢ 1on have fhe sarislaction implementation be possible with-
The question is : out planning the press, in the
That for the original motion, the ulnpe.of Planned Press and Party
following be substituted, namely :— Press.” (3)
‘This House, baving considered the The Lok Sabha divided,
Division No. 21] AYES [16.54 hrs,
Atam Das, Shri Krishna, Shri 8. M.
Banerjee, Shri S. M. Kushwah, Shri Y. S.
Biswas, Shri J. M. : Molahu Prasad, Shri
Daschowdhury, Shri B: K. Nair, ShriVasudenan
Gupta, Sbri Indrajit Nibal Singb, Shri
Jha, Sbri Bhogendra Pandey, Shri Sarjoo
Jha, Shri Shiva Chaddra Shastri, Shri Sheopujan
Kalita, Shri Dhireswar ‘
NOES

Adichan, Shri P. C.
Agadi, Shri S, A.
Aga, Shri Ahmad
Ahmad, Shri F. A.
An]m:n“m. Shl’i R, 8.

Awadesh Chandra Singh, Shri
Babunath Singh, Shri

Barua, Shri Bedabrata
Barupal, Shri P. L.
Basumatari, Shri

*The following Members also recorded their votes for AYES ; Sarvashri Shiva

Chandra Jba and Viswanatha Menon.
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Baswant, Shri

Bhagat, Shri B. R,
Bhagavati, Shri

Bhakt Darshan, Shri
Bhandare, Shri R. D.
Bhanu Prahash Siogh, Shri
Bhargava, Shri B. N.

Birua, Shri Kolai

Bohra, Shri Onkarlal

Buta Singh, Shri

Chanda, Shri Anil K.
Chbandrika Prasad, Shri
Chatterji, Shri Krishna Kumar
Chaudbary, Shri Nitiraj Singh
Chavan, Shri D. R.
Chavan, Shri Y. B,
Chouwdhury, Shri J. K.
Damani, Shri 8. R.
Dasappa, Shri Tulsidas
Dass, Shri C.

Deoghare, Shri N. R.
Deshmukb, Shri B. D.
Deshmukh, Shri Shivajirao S.
Dhuleshwar Meena, Shri
Dinesh Singh, Shri
Dwivedi, Shri Nageshwar
Ering, Shri D.

Gandhi, Shrimati Indira
Ganesh, Shri K. R.

Gavit, Shrl Tukaram
Ghosb, Shri Parimal
Gudadioni, Shri B. K.
Gupta, Shri Lakhan Lal
Hajarnawis, Shri .

Hari Krishoa, Shri

Hem Raj, Shri
Himatsingka, Shri

Igbal Singh, Shri

Jadbav, Shri Tulshidas
Jadbav, Shri V. N.
Jaggaiah, Shri K.

Jagjiwan Ram, Shri

Jamir, Shri 8. C.

Jamna Lal, Shri

Kahandole, Shri Z. M.
Karan Singh, Dr.

Kesri, Shri Sitaram

Khan, Shri M, A,

Krishna, Shri M. R.
Kureel, Shri B. N,

Kushok Bakula, Shri
Lakshmikanthamma, Shrimati
Lalit Sen, Shri

Laskar, Shri N. R.

Laxmi Bai, Shrimati
Mahsjan, Shri Vikramchand
Mahida, Shri Narendra Singh
Mahishi, Dr. Sarojinl
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Malhotra, Shri loder J.
Mandal, Shri Yamuna Prasad
Master, Shri Bhola Nath
Mebta, Shri P. M.
Melkote, Dr.

Menon, Shrl Govinda
Minimata Agam Dass Guru, Shrimati
Mirza, Shri Bakar All
Mishra, Shri Bibhuti
Mohsin, Shri

Mrityunjay Prasad, Shri
Mukerjee, Shrimati Sharda
Murtl, Shri M. S.
Nahata, Shri Amrit
Nanda, Shri

Nayar, Dr. Sushila

Oraon, Shri Kartik
Pahadia, Shri Jagannath
Palchoudhuri, Shrimati Ila
Pandey, Shri K. N.
Pandey. Shri Vishwa Nath
Pant, Shri K. C.

Paokail Haokip, Shri
Parmar, Shri Bhaljibhai
Partap Singh, Shri
Parthasarathy, Shri

Patel, Shri Manubhal
Patil, Shrl Anantrao

Patil, Shrl C, A,

Patil, Shri Deorao

Patil, Shri S. B.

Patil, Shrl 8. D.

Patil, Shri T. A.
Poonacha, Shri C. M.
Pramanik, Shri J. N.
Qureshi, Shri Mohd. Shaffi
Radhabai, Shrimati B.
Raghu Ramalah, Shri

Raj Deo Singh, Shri

Rajni Devi, Shrimati

Raju, Shri D. B.

Ram Dhan, Shri

Ram Dhani Das, Shri
Ram Sewak, Shri Dhowdhary
Ram Subhag Singh, Dr.
Ram Swarup, Shri

Rana, Shrl M. B.

Randhir Singh, Shri

Rao, Shrl Jaganath

Rao, Dr. K. L.

Rao, Shri K. Narayana
Rao, Shri Mutbyal

Rao, Shri J. Ramapathi
Rao, Shri Thirumala

Rao, Dr. V. K. R. V.
Reddy, Shri P. Antony
Reddy, Shri R. D.
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Robatgi, Shrimati Sushila
Roy, Shrl Bishwanath
Saboo, Shrl Shri Gopal
Saha, Dr. 8. K.
Saigal, Shri A. S.
Saleem, Shri M. Yunus
Sanghi, Shri N. K.
Sankata Prasad, Dr.
Savitri Shyam, Shrimati
Sayeed, Shri P. M.
Sen, Shri Dwaipayan
Sen, Shri P. G.
Shambhu Nath, Shri
Shankaranand, Shri
Shashi Bhushan, Shri
Shastrl, Shri Biswanarayan
Shastri, Shri Ramanand
Sheo Narain, Shri
Sher Singh, Shri
Shinde, Shri Annasahib
Shukla, Shri 5. N.
Siddheshwar Prasad, Shri
Siogh, Shri D, N.
Sinha, Shri R. K.
Snatak, Shri Nar Deo
Sonar, Dr. A. G.
Sonavane, Shri
Sudarsanam, Shri M.
Supakar, Shri Sradhakar
Swaran Singh, Shri
Tarodekar, Shri V. B.
Tiwary, Shri D. N.
Tiwary, Shrl K. N.
Uikey, Shri M. G.
Ulaka, Shri Ramachandra
Venkatasubbaiab, Shri P.
Verma, Shri Balgovind
Virbbadra Singh, Shrl
Vyas, Shri Ramesh Chandra

The result® of the
15; Noes 164 ;

MR. SPEAKER :
division is: AYES:
Abstentions 29.

The motion was negatived.

MR. SPEAKER : I shall now put sub-
stitute motion No. 12 by Shri Kabir to the
vote of the House.

Substituse motion No. 12 was pur and
negatived.

MR. SPEAKER : I shall now put
substitute motion No. 17 by Shri Tenneti
Viswanatham to the vote of the House.

Substitute motion No, 1T was put and
negatived,

SHRI CHANDRIKA PRASAD : I am
not pressing my substitute motions Nos. 15
and 16. I seek leave of the House to
withdraw them

Substitute motions Nos. 15 and 16 were,
by leave, withdrawn.

SHRI JAGANNATH RAO JOSHI
(Bhopal) : The doors are continuously
closed and members are held up out-
side.

MR. SPEAKER:
agreed.

1 know that
15 or 18 makes no differeace.

SHRI S. M. BANERJEE (Kanpur) 1
People should think that there is sec. 144
inside.

MR. SPEAKER : 1 shall now put
substitute motion MNo. 7 by Shri Shr
Chand Goyal to vote.

Substitute motion No. 7 was pus and
megatived,

MR. SPEAKER : All the substitute
motions are now disposed of. We now
proceed to the next item on the agenda.

SHRI RANGA : Therefore, the plan
bas been dismissed.

16.55 hrs,

COMPANIES (AMENDMENT) BILL—
comrd,

MR. SPEAKER : The House will now
take up further consideration of the Com-
panies (Amendment) Bill. Shri Kanwar
Lal Gupta was on his legs-..{Interruptions.)

SHRI SURENDRANATH DWIVEDY

(Kendrapara) : So, the Plan has not been
approved by the House.
MR. SPEAKER - It is only motion

for consideration of the Plan,

AN HON. MEMBER :
time for geoeral discussion 7

What is the

*The following Members also recorded
NOES 1 Sarvashrl C. D. Gautam and

their votes : AYES : Shri Kedar Paswan,
S. M. Solanki.



